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Title: Further combined discussion on Supplementary Demands for Grants (General) (Second Batch) 2015-16 and Demands for Excess Grants
(General) for 2012-13 (Discussion concluded).

HON. DEPUTY SPEAKER: Now we take up item nos. 17 and 18 together for discussion.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Mr. Deputy Speaker, Sir, I have a small submission to make. There is the Sugar Cess
(Amendment) Bill. That is the only business left which we wanted to take to the Business Advisory Committee and there was not enough business.
We want to allot time for that particular Bill. It is a small Bill. Instead of taking it to the BAC, if the Members agree, we can allot time for the Bill
here so that the same can be discussed because it is a listed business.

HON. DEPUTY SPEAKER: When the Bill comes up for consideration, at that time we can allot the time.
SHRI RAJIV PRATAP RUDY: So, this is just for the information of the Members.

HON. DEPUTY SPEAKER: Alright. Now, Shri Nishikant Dubey.
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"The only thing is that when there is a supplementary estimate the sanction is obtained without excess expenditure being incurred. In
the case of excess grant the excess expenditure has already been incurred and the executive comes before Parliament for sanctioning
what has already been spent. Therefore, I think there is no difficulty; not only there is no difficulty but there is a necessity, unless you
go to the length of providing that when any executive officer spends any money beyond what is sanctioned by the Appropriation Act, he
shall be deemed to be a criminal and prosecuted, you shall have to adopt this procedure of excess grant.”

sEdsw: Sl ol e erel 3 St Auel a1, 33 ol sen e 3 anu 3Rav, s ad 2016-17 @1 asie ya @l & e aeei [ sid} ot ast 3 281, dfder ag vada
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"Asked to explain the mutually contradictory opinions rendered by him."
aeiifes u.oft, of 8t aee & anfuferrer faw &y

"On the same subject, the AG testified, inter-alia, that "an opinion ultimately is an opinion and it is for the Committee to decide what
the correct procedure is. Further, in response to various questions posed by the Committee with respect to the principles of
Parliamentary control over public purse as enshrined in Articles 112(1) to 119 and 266, the AG conceded: "I feel that Article 114 is
paramount and has to be complied with and nothing should be done which in any way dilutes the authority and supremacy of
Parliament""

cifror B yras 2net, Bt dier & gar amer aaf w2 33 8, 3as aiy 3 diesft o smeft va e &t 8 deht &1 war:

"The Constitution leaves no doubt about the manner of authorization of expenditure or withdrawal of moneys from and out of the CFI
other than seeking ex ante approval under Article 114 and 115(1)(a) or seeking ex post facto approval of Parliament under Article
115(1)(b) of the Constitution. The Committee should like to be apprised of the corrective measures taken in this regard within six
months of the presentation of this report. "
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"The mood was tense. India, said Manmohan Singh, the Prime Minister, faced "very difficult circumstances”. "Does history repeat itself?"
asked D. Subbarao, the outgoing head of the Reserve Bank of India. "As if we learn nothing from one crisis to another?" "

U1 o aysrat 3 e, ag 2013 &6 Berfer off, o & dw? amy am.dh.ang. s s e a1 8

"India's authorities have since ruled that out. But markets keep sliding. On August 20th the RBI said it would intervene to try to calm
bond yields. The rupee has dropped to over 64 to the dollar. "
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"India's dependence on foreign capital is also high and has risen sharply. The current-account deficit soared to almost 7 per cent of GDP
at the end of 2012, although it is expected to be 4-5 per cent this year."

3 ag e wa & -

"The pain will be felt in other ways. Private firms that owe most of India's foreign debt will be under intense strain, particularly if the
rupee drops further. Some will go bust. Market interest rates will stay high, causing a liquidity squeeze. All this makes life even tougher
for India's state-owned banks, which already have sour loans equivalent to 10-12 per cent of their loan books. "

ag Y wed & -

"India's position could still get worse. But assuming things stabilise, when the official histories come to be written about 2013, what
might they say? Most likely that the rupee's slump caused a severe shock to the economy that made a recovery in growth rates even
harder."
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@1 dFaz am) Sfeard samdt ©adt & e amrn siiz saol ad 2012 3 wror @ shesd & Rud @t i & afe sedlr soran udl 33! Aad! a1 sfeerd @ aras s @
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SHRI KALYAN BANERJEE (SREERAMPUR): Sir, he is taking the name of the present President Shri Pranab Mukherjee and the ex-Finance Minister
Shri Chidambaram fés 3orebs are 9 serst e They are not here.

oft Bifdrion d & 321 @ axerd &, A wisel Fiforeez at & ... (caaurer)
SHRI KALYAN BANERJEE: How such allegations can be made against them?
HON. DEPUTY-SPEAKER: I do not think there is any allegation. It is just a reference.

SHRI KALYAN BANERIJEE : This is not fair. He is the President of the country; he should not be brought within this discussion on such an issuea€}
(Interruptions) This is not fair and this is not just...(Inferruptions)

HON. DEPUTY-SPEAKER: Please take your seat. He was also the Finance Minister.
...(Interruptions)
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Providing enhanced financial allocation and through a modified funding pattern in the Scheme."
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It says:

"The Government has brought forward the target date by three years form 2022 to 2019 to achieve complete rural connectivity through
all-weather roads under Pradhan Mantri Gram Sadak Yojana, PMGSY. Union Minister for Rural Development Shri Birender Singh said that
this accelerated implementation will be achieved by providing enhanced financial allocation and through a modified funding pattern in
the Scheme.”

He said the Government has also decided to increase the annual allocation during 2015-16 by Rs. 5000 crore and with this, the total Central
allocations to States would be Rs. 15100 crore 3fiz @& @rur &5 @5 2Awflid Raisar ofz sjica ang &) anueht srerodt ¥ R, of [ aga [Sar died 2 R vifa,
ardta, fepamar &t e wad &, while it was Rs. 9,960 crore during 2014-15 sfiz 515 g aga sigeaguf & &5 3 5t @ & Ry gaor sifa, s, fvanmsil @t darr ave @wor
a1 Jranet fasen, it may be noted that the Central release to the States for PMGSY works was Rs. 5,196 crore in 2013-14 and Rs. 4,313 crore in 2012-13.
4,313 wdts mf 2012-13 3 Ren afiz 5,196 wats ad 2013-14 5t fen sfiz A clter we 2 & 5 o sifa, stfta, Roarer &t are ordf @2 33 &) & st s 5 a8 acd dw
&t B 3) s ot arctt art 2 R a8 o1 wel on 281 8, As acd Fov & anlt Ht B B, srrewz 29, 2015, we @@ ws za1 2, India's economic growth picks up. e
acd do Gt R &, gardt R ordl 3) g3t Sener ganfda aid 3) @ s 2@ & 5 public investment has helped to kick-start the investment cycle. Increased
participation of the private sector will be required in going forward. =t wreur & s frr aic} Sft @ 20 22 & [ afe 8 wdic,9 wdic, 10 e, afey sdtdt @t zwar
avatt & ot g2ft B IR w2 Afg g1 S/ aw gerdecdic B ArFw DY AP oTdl GHIIY, T4 TP P oldl B

G121, BN ADIacT 53 2, &9 TN wofoll dAIG &7 &3l dofoll 215 a1aa & [ g oif $3a21 3, Budt §3aer &, 3aa) awrar B fore, srfial @ ame! awm I fére &t dxdic aaon
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o g ordf 2, and.eon.uw. &3 o ynfaa ordl 2, awal 3a! P oidf & e &) ag St Sor Y sl @ 3wt ag1 va1 8, 98 @ @s Y &, a6 s @ & 5 India has
overtaken the US and China to top spot in a key world foreign investment table. @ =z @z a1 2 f& India's greenfield FDI has more than doubled over
the past year. gxel a@f¥mr aiiz diar @1, o0 A&l sodecdic @l P g, s A&l AP agal & o1, & &l AoPR fnue @al & e, sy el Rzenva 3l ucrer @t
A w0l B fore Sl ewstanm Bt sravemar &, St $5 Dl sreHEpar &, &el . S arsell @l WS B1s e &) 53 as ot afe st oer & & o o @ var & dt
b2 anuest S &) &#Hol aen e, @d v oels aal 8 ¥ & fp mic smEec 33 sAfem @ & arn o sifrer @ YsAd @A & 9k A s @6 26 & [ siieier @1 grsA
TIu 3 aft Y @ar g3n Sen, AEe $¥c vidrn & AR ot ddler 3 oa g den, @ifda dec 3 wa gan den First, the world economy has remained sluggish and is
hardly the growth engine it once was. The situation in the European Union, one of the largest markets, has turned dire in the wake of the crisis in
Greece. Second, and more importantly, the price declines have been there for all countries to benefit. mit @5aer & Y= sy o ol g3, @ sardt sfif
&, ForIds @Rl &A6l @iT AEec SIlie ®) @ fa5en 8 g1 &0 &, &ol a1 faban, &otol WIfowSA Sictel @l YRR b 513t il dat Sxfyam em, St difendt daemsia
er, 13 deg &t diferell @Y s A1z of sl [A5en 3, 395 ®Rur 83 i DIfowaH RN &, # g Rele 3 el ar Eca oo

HON. DEPUTY SPEAKER: We have to pass the Bill today. Try to complete it.
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HON. DEPUTY SPEAKER: You can speak in the discussion on price rise. I can allow you. At that time, you can speak.
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3 it 31 @I e -

"While many countries have granted their central banks more independence, the idea that central banks should be completely
independent has come under criticism. This criticism focuses on the danger that a Central Bank that is independent will not be
accountable. Although maintaining low and stable inflation is an important societal goal, it is not the only macroeconomic goal;
monetary policy may have no long run effect on real economic variables, but it can affect the real economy in the short run. In a
democracy, delegating policy to an independent agency requires some mechanism to ensure accountability. For this reason, reforms
have often granted central banks instrument independence while preserving a role for the elected Government in establishing the goals
of policy and in monitoring the Central Bank's performance in achieving these goals."
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PROF. SAUGATA ROY (DUM DUM): Sir, we have listened to another lengthy speech by Shri Nishikant ji which exhibits his command over different

sectors of economy. I am no pandit in economic matters. So, I will speak about simpler matters. Let me start by quoting the Reserve Bank Governor,
Mr. Raghuram Rajan. Rajan, who is an internationally acclaimed economist, said some time ago that intolerance would disturb the climate for
investment. He, of course, was referring to the religious intolerance as evidenced in Dadri in Uttar Pradesh and in the killing of rationalists in
Maharashtra and Karnataka. It is not only religious intolerance but political intolerance is affecting this Government badly.



This morning, you would be astonished to note that, at 10:30, the office of the Chief Minister of Delhi was raided by the CBI. They said that they
were looking for the papers of Principal Secretary to the CM. But the CM himself has complained that his own files were riffled through. If this is the
sort of tolerance —there is a Government of one party in the Centre and another in the State where the Ruling Party was trounced in, if the CBI is
used as a tool and as an instrument to raid the Chief Minister's office — I think it is both a matter of shame and a matter of concern. It is a serious
attack on the federal polity of the country....(Interruptions)

THE MINISTER OF FINANCE, MINISTER OF CORPORATE AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN JAITLEY):
Sir, 1, of course, all of us, have a lot of personal respect and regard for Mr. Saugata Roy and there is sanctity of every word that he speaks. Since he
should not get misled by what is said outside, without fear of contradiction let me put the record straight.

One, the CBI has not raided the office of the Delhi Chief Minister. Two, the CBI has conducted raids at 14 places today. These relate to cases of
alleged corruption for a period much before Mr. Kejriwal became the Chief Minister. The cases do not even relate to the tenure of Mr. Kejriwal. So,
neither his offices have been raided nor does the subject matter of investigation relate to him. One of the senior officers involved as a part of these
14 searches happens to be his Principal Secretary, whose office is located in the same building as Mr. Kejriwal. Since that officer is allegedly involved
in those transactions in his earlier capacities, his office alone has been raided and that of his Private Secretaries. The raids have nothing to do with
Mr. Kejriwal's office or his tenure as Chief Minister. They relate to a period much before he became the Chief Minister.

If these facts can be twisted and an incorrect argument is developed, let others outside the House do it because every word said in this House has
sanctity and I do not want Mr. Roy to become a victim of incorrect facts.

PROF. SAUGATA ROY: Thank you, Mr. Jaitley. You are known both for your parliamentary and legal acumen. We know what lawyers can and cannot
do. All I say is that I will take you at your word. You are the Finance Minister of the country. If you say that there has been no vindictive action or no
action of vendetta against the Delhi Chief Minister, I will take you for your word.
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Since I saw Shri Kejriwal on TV and also read the news coming on tickers, I thought that it was prudent, with him present in the House, to raise it. I
would not expect Shri Nishikant Dubey to raise the issue. I, as an opposition Member, has raised this issue. With that, I end it.

Before I go into the Supplementary Demands for Grants, let me say one or two things about the economy over which Shri Jaitley is presiding. As was
said by Shakespeare 'All is not right in the State of Denmark’, all is not right in the economy of India. Today, I saw in The Economic Times this
morning that the value of rupee has fallen to Rs. 67.10, which is the lowest in 20 years. Now what does the fall in value of the rupee mean? It
means that the rupee is not strong vis-4 -vis the dollar. They say that it has to do with the US Federal rate cut. I am not going into the economic
theories, but I say that this is a bad sign that our economy is not doing as well as it should.

Sir, I want to repeat the other thing, which he was mentioning, that inflation has been in check. They say so, but what is the position with regard to
retail inflation? The inflationary trend in the wholesale price index has been negative, but pulses and onion among the food item category turned
costlier with inflation at 52.98 per cent and 85.66 per cent during October. As you know, Sir, the price of arhar dal crossed Rs. 200 in some parts of
the country. Though they may claim that inflation is in check, the price rise is not in check. We will have a discussion on price rise and I shall discuss
those matters at that time.

Lastly, I want to say that the Government has not been able to bring black money from abroad as was promised before the 2014 elections. It has not
been able to bring in investment to the extent possible. Shri Narendra Modi had raised hopes among the people of this country, especially the youth,
that there will be investment and hence, employment. That has not seen the light of the day. The common man has also not got Rs. 15 lakh in their
bank accounts which they thought would come when they opened accounts under the Pradhan Mantri Jan Dhan Yojana. These are the points which I
want to place on record.

Now, let me come to the Supplementary Estimates. Unless Shri Nishikant Dubey had raised all sorts of matters concerning the economy, I would not
have come to this point. I would have stuck myself to the Supplementary Demands for Grants, but since he tried to give a very rosy picture of the
economy, I had to bring some of these points into the zone of consideration.

Now, the Finance Minister has brought this Supplementary Budget under Article 115 of the Constitution with the recommendation of the President
and under Article 113 read with clauses 1(a) and 2 of Article 115. What is the total amount? The total amount of Supplementary Budget is Rs.
56,256 crore. It is not a very big amount. If you take the total Budget, it was Rs. 17 lakh crore. So, this is only 3.2 per cent. It is not a big
Supplementary Budget. Mr. Jaitley has further done some good 'house-keeping' by reducing the cost to the extent of Rs. 38,000 crore as a result of
which the net outgo, extra income, extra expenditure is only to the tune of Rs. 18,000 crore. So, I would praise him for his good financial 'house-
keeping' or book-keeping.

But let me, at this stage, point out that when we spoke on Mr. Jaitley's Budget, what were the things that we had raised here from the

Opposition side. We had said that : "Yes, the Centre has devolved more money to the States as per the recommendations of the 14t Finance
Commission and from 32 per cent it has been raised to 42 per cent". Now, the Treasury Benches were gloating over the matter. aga zger &) 3=, e
@t faveren f&=m; But, as we pointed out, this bigger transfer actually meant curtailing of the anti-poverty programmes meant for relieving the poor.

Which were the projects on which there was no increase? MGNREGA was not given any increase. There were drastic cuts in Sarva Shiksha
Abhiyan (SSA), in ICDS, in the National Rural Health Mission - all meant for nutrition, education and health of the common people of the country.
...(Interruptions) We had hope that whatever experience Mr. Jaitley and the Ruling Party had of the Bihar elections, they will turn away from their
political thinking and start doing things for the poor. I was expecting a Supplementary Budget in which these shortfalls would be made up. But on the
day the Government / Ruling Party -- which had invested so much time and money into the Bihar elections -- got one of the worst rubbings in recent
times from the people of Bihar, what did Mr. Jaitley do? Mr. Jaitley, as Finance Minister, announced a series of areas in which FDI would be allowed.



In short, he opened his arms wide to say : "Well, we are not being able to revive the economy. Come one — come all, invest in India".

Now, we have been hearing these slogans for a long time like Make in India, Bake in India and Cake in India. So, this is a continuation of the
same, and he opened the door to the FDI. When I heard Mr. Nishikant Dubey, I did not believe my ears. He was speaking : @z afiau, owdlang sor fyee
& cilall @l ypa? e &) 31y and, uwdlang e @) adic @, el A g SaefEer Bia vwdlnd & e wa e &) aen wg i aisa disr 37 diondt @ Fadeft
SR Aid UhSeE & Racw derdr & wail & apenfd? fifdrmsia Sif, wlor-asier amuds o 47 d cler apfl quam @=il 45 gu 87 @ell & vwsland & Fer arer 3 3l & ars
P o1dl dlerd 87

off Fifdreotoc ga : o & oidl, 9% @ &) & ordl, &) ...(Iel) IF, A B & ... (ciel)
G, AT IR 2 207 AdIcT A el TG &
Having spoken in general, now I shall only deal with a few specific grants.

As I said, out of the Rs.56,000 crore, not all are big allotments. Somewhere he has spent Rs.1 crore extra and somewhere Rs.2 crore extra.
...(Interruptions) For the Cabinet, there is the Supplementary budget of Rs.196 crore. And one of the important items of expenditure is for meeting
the expenditure towards clearing pending claims for maintenance of PM's aircraft of Rs.144 crore. In a poor country we are spending Rs.144 crore
extra because the PM has to fly all over the world to bring in Make in India. So, Rs.144 crore extra is given in the Supplementary Demands. Good!
Now, he will explain how this helped the poor people in the country. ...(Interruptions)

HON. DEPUTY SPEAKER: Kalyan Banerjee, take your seat. Prof. Saugata Roy, try to be brief.

PROF. SAUGATA ROY: I will be brief, Sir. You have always been kind to me. Be kind to me again, we were together sitting on the same benches.
You have nine Members. You know how difficult it is to put across views. I know that you will be kind to me.

Sir, he has given extra money for reviving the Fertilisers and Chemicals Travancore Limited and for relieving the Indian Telephone Industries Limited.
I support these Demands. He has got the One Rank One Pension (OROP) on his head. The immediate outgo for pensions to the military personnel
will go up and he has given an extra Rs.5,700 crore for the military though they are not very happy. Already the Chiefs of Staff are complaining about
unfair treatment in the Seventh Pay Commission and veterans are again demanding that they will start an agitation. It is a problem which I thought
would be solved. So, even with Rs.5,700 crore I am not sure if the problem will be solved.

One thing the Finance Minister has been faithful to is his commitment to his Prime Minister, naturally. He has given extra Rs.2,155 crore for transfer
of Swachh Bharat Cess to RSK for implementing scheme on Swachh Bharat Abhiyan. They are giving so much money for his pet scheme. I want to
see the results on the ground. amft ares goe &zl aidf & 2ar &, You have given National Rural Drinking Water Project Rs.500 crore. That is appreciable.
Again, I may menion, which Nishikantji correctly mentioned, that he has given additional Rs.2,700 crore for Pradhan Mantri Gram Sadak Yojana. It is
one of the very good schemes that is running in the country, it has improved connectivity in the rural areas, and it should be strengthened. So, [
support this demand.

He has also given Rs.2,500 crore towards Accelerated Irrigation Benefit programme, flood management programme, etc. There is Pradhan Mantri
Krishi Seenchaai Yojana. I must point out to Mr. Jaitley that this House had a debate for four days on the drought situation in the country. I myself
had the opportunity to go to Maharashtra, Marathwada region, to see the condition. And I shall say that yes you have given some money for
improving irrigation. But the condition of drought-hit people in Marathwada, Vidarbha, northern Karnataka, Bundelkhand and even some parts of very
fertile West Bengal is really bad. In those areas of Maharashtra, farmers are committing suicide. The Government has not yet come out with
comprehensive package.

Sir, you would be surprised to know that in a town of Latur in Marathwada region, people are getting drinking water once in 20 days. This is what
people are having to bear. Where is the grand plan? You are talking of going to the world, bringing Mr. Abe and starting Rs one lakh crore bullet train
project. Please ask our friend Dr. Pritam Munde. They are the most affected people. Farmers are committing suicide there. There is no water. Cattle
are dying. Where is the Government's grand vision for relieving these drought-affected people?

The other day, Shri Arun Jaitley was not here. He has given Rs 10,000 crore more under the Food Security Act. We had supported it. Now, the next
point is very important and that is, providing additional funds of Rs 2989 crore as assistance to States affected by natural calamities like hailstorm,
unseasonal rains etc. from National Disaster Respond Fund. In this House, we all know when Chennai flood took place, everybody stood together
and said that a maximum amount should be given to Chennai and parts of Tamil Nadu and Andhra Pradesh affected by the rains. The Prime Minister
announced Rs 900 crore and everybody appreciated that. But in West Bengal, there were floods only a few months ago and only Rs 300 crore were
given. Our Chief Minister left no stone unturned. She met the Prime Minister several times and our Ministers have come. But all they have received in
exchange are sweet smiles of Shri Narendra Modi and Shri Arun Jaitley. When would the just demands of West Bengal for reconstruction after the
floods be met?

He has given Rs 1,000 crore to new and renewable energy which is a good thing in the wake of the Paris climate change conference. He has given
Rs 5,528 crore more to Central Road Fund. It is welcome because the Minister of Road Transport and Highways is one of the effective Ministers in
the Government and he is doing good work both in roads and in ports. So, he should be given the money he needs. Even Central Road Fund should
be encouraged.

Lastly, I would say that Shri Arun Jaitley, our Finance Minister has made correction only with regard to one issue. That is, he has increased the
allotment for Integrated Child Development Scheme where because of lack of money children were not being given nutritious food. I thank him for
giving Rs 3,193 crore as grant-in-aid to Integrated Child Development Scheme.

I want to just mention one more small point. He has given Rs 1,800 crore for aid to Nepal, aid to Myanmar and aid to African countries. It is
all right. India is a big country and you may lend money. But there is a special diplomatic expenditure of Rs 1,014 crore. What is this for? Is it for
diplomats so that they can prepare for the Prime Minister's visit? What are you doing? Are you turning this country into a travelling country and



making the Prime Minister an NRI Prime Minister? Is this what budgets are for? Of course, I have all respect for him.

Lastly, I must end saying that he has given more money for universities and higher education. That is a serious matter. We have IITs and IISc but

we know that out of the first 200 institutions in the world not one Indian institute is there whereas when it comes to the BRICS countries of Brazil,
Russia, India, China and South Africa, some of our institutions are there like the 1ISC, Bengaluru, some IITs and the Jadavpur University. I request
him to give more money to higher education.

The Supplementary Demands are meant to be passed. We are not giving any Cut Motion notices because we know the money has to be spent and
the Government has to run.

With that, I end my speech and I am extremely grateful that you gave all the time at your disposal. Thank you.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Hon. Deputy-Speaker, Sir, I stand here to participate in the discussion on the Second Supplementary
that was moved by the Finance Minister.

The Government has sought Parliament's nod for an additional spending of Rs. 56,256 crore, largely to cover excess expenditure on Defence
pensions and the Swachh Bharat Mission. The net cash outgo will be Rs. 18,195 crore and the rest would be matched by savings and enhanced
recoveries.

It is said that the Supplementary Demand outgo will not hit this year's fiscal gap. The Government has budgeted a fiscal deficit of 3.9 per cent of the
GDP in the financial year 2015-16. An additional Rs. 5,735.04 crore has been earmarked for meeting expenditure towards increased rate of relief on
pensions and growth in pensions of retired defence personnel. The Government is implementing '‘One Rank, One Pension' scheme for Defence
personnel and we welcome it.

The other Demands include Rs. 3,196 crore towards Swachh Bharat Mission, Rs. 3,000 crore towards PMISY, and Rs. 2,500 crore towards various
irrigation schemes. Last month, the Government had imposed a 0.5 per cent cess on services to raise funds for the Swachh Bharat Mission. The
Government has also sought an additional Rs. 952 crore towards loan towards Fertiliser And Chemical (Travancore) Limited and Rs. 344 crore for ITI
limited towards revival and for salaries to its employees. These were long pending demands which the Government has met.

The Supplementary Demands have also sought additional Rs. 300 crore for Polavaram Irrigation Project and we have objection to it. Earlier, I have
raised the issue of Polavaram Project. Can you throw away the Godavari Water Dispute Tribunal decision which came in 1980? Can you hoodwink the
tripartite agreement on a riparian river that was done in 1978? How can the Tribal Affairs Ministry be blind to the rights of the tribals? There is a
PESA law in this country. How can the Environment and Forests Ministry be ignorant about it? The Water Resources Ministry is saying that both the
Chief Ministers of Andhra Pradesh and Odisha should meet and should talk but what is there to talk? ...(Interruptions) Unilaterally, the Andhra
Pradesh Government is continuing the construction of the project and the Union Government is ignoring the law of the land. This has never happened
in this country. Now, this is like rubbing salt to the injury. ...(dnterruptions)

DR. KAMBHAMPATI HARIBABU (VISAKHAPATNAM): You have gone to the Court. ...(Interruptions)
HON. DEPUTY SPEAKER: Shri Mahtab, you please continue. Nothing will go on record.
... Interruptions) €, *

SHRI BHARTRUHARI MAHTAB: My point is before the Union Government. We have no issue with the Andhra Pradesh Government. Whatever is the
issue with Andhra Pradesh, we have gone to the Supreme Court. Our issue is here the Union Government is becoming a party and hoodwinking the
law of the land, the law that is established.

There was an agreement in 1978. There was a Tribunal judgement in 1980, subsequent to which both the parties, that is, the Andhra Pradesh
Government and the Chhattisgarh — then it was called Madhya Pradesh — and the Odisha Governments have to abide by that decision. What is
happening today? Because a mistake was committed during the UPA regime when bifurcation of the State had occurred, this Government is
continuing with that mistake and in this Supplementary Budget has allocated Rs.300 crore and we are objecting to that. That is why I am saying, to
rub salt to the injury, the Ministry of Finance has given Rs.300 crore for Polavaram Project when matters are sub judice in the Supreme Court. Sir, I
need not quote what has come out in the newspapers but here I would only reiterate that we express our deep concern at the manner in which the
interests of the State of Odisha are being sacrificed in the matter of Polavaram project without addressing our legitimate demand....( Interruptions)

It is unfortunate that the construction of the project is proceeding unilaterally. Despite our previous letters to the Government of India, the
Polavaram project does not qualify to be considered as a National Project as it does not satisfy the norms. That was the mistake which the UPA had
done during the last 10 years. I need not repeat what I have said earlier, how the Water Resources Ministry, the Environment and Forests Ministry
and in this Government the Tribal Affairs Ministry have done illegal work. Only to state one instance relating to the Environment and Forests Ministry

- Forest and Climate Change — on 8" February, 2011 a decision was taken to stop work order....( Interruptions)

HON. DEPUTY SPEAKER: You can speak when your turn comes.

SHRI BHARTRUHARI MAHTAB : The decision was taken to ban all construction activity of Polavaram Project. On 8" February, 2011 the
Environment, Forests and Climate Change Ministry had issued an order, 'stop work' order, banning all construction activity of the Polavaram Project.

Unfortunately, without any change in the legal or factual position, that said Ministry during the UPA regime on 15t January, 2014 just before when
they were going out of power, when they were going to face election, bifurcation of the State was being done. Arbitrarily this decision was taken.
Without reference to the State Government of Odisha, they put the 'stop work' order in abeyance for six months knowing very well that they will not
be in power.



Subsequently, what has happened? Another one year was extended when this new Government came to power and that ended on 30t" June,
2015. So, if the time period of abeyance order, stop work order is over — we are now in the month of December — how this Government has given
Rs.300 crore again when the previous order stands? You have not discussed this matter with the State Government of Odisha. You have ignored us.
You have ignored Chattisgarh. You have ignored Telangana also, which has also gone to the Supreme Court. How, again, in this Supplementary
Budget you have provided Rs.300 crore? On an earlier occasion when a discussion was taking place during 'Zero Hour' I had raised it that you have
also reimbursed Rs.345 crore.

Sir, T would come to the most worrisome second aspect. The norm in the removal of the difference between the direct and indirect
classification in agriculture credit I think needs correction. The agriculture credit has become worrisome now. The new norm in the removal of the
difference between the direct and indirect classification in the agriculture credit, though 18 per cent of the bank loan going to agriculture is left
unchanged, indirect finance in agriculture was restricted to 4.5 per cent and direct finance, direct to the farmer, was 13.5 per cent. Now, this
classification has gone.
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There is a need to correct this anomaly. Now the restriction has been lifted and three categories have come. You have farm credit; you have
agricultural infrastructure; and you have ancillary activities. Our concern is that the banks may now ignore the farmers, Of course, money may flow
through RIDF to NABARD for taking up certain rural infrastructure development but the farmers will be ignored.

Of course, you have made a norm now for small and marginal farmers which will be in a staggered way - by March 2016, 7 per cent and by
March 2017, 8 per cent. But there is no guarantee that even that low target will be achieved. The RBI data says that by March 2013, only five per
cent of the credit to small and marginal farmers have been made. How can we reach six per cent by March 2016 and seven per cent by March 2017?
Therefore, my request would be to reconsider that decision which has been made and direct credit flow to the farmers need to be made.

I would also like to mention that this Government is again and again saying that as per the recommendations of the 14t Finance Commission
the States' share has increased from 32 per cent to 42 per cent — a 10 per cent increase. But tax gains for States are illusory. For the first time, in
the history of Independent India, plan expenditure has been reduced. What we need is economic activity and not politics of economy.

Bihar, Uttar Pradesh, Madhya Pradesh, Rajasthan and Odisha account for 45 per cent of India's population and 35 per cent of its land area.
They contribute 28 per cent of national income and home to 53 per cent of the people who live below the official poverty line in India. This
represents an under-utilization of our most abundant resources, that is people and also our most scarce resources, /.e, land. In the area of human
development failings, it stares us in the face with 48 per cent of the children under five years being malnourished, India could not call itself an
advanced and emerging market economy. Also with 90 per cent of the people working in the informal and unorganized sector, having no social safety
net to fall back upon, the condition remains very precarious.

The health sector remains starved of funds. Here I would say that the Union Government in 2015-16, divided 66 Central schemes into three
categories. I would only mention here an answer that was given by the Minister of State for Planning on the last Friday. A Committee was formed by
Niti Aayog and that Committee has recommended certain things. I would refer here to a letter of the Finance Secretary which has been sent to the
respective Chief Secretaries of the respective State Governments. But this was a part of the answer which was circulated here where we come to

know, though the 14" Finance Commission had done away with Special Category Status, this Sub-Committee under the chairmanship of the Madhya
Pradesh Chief Minister had recommended that the provision of the Special Category Status should be introduced on certain Centrally-sponsored
schemes. There we find in the second category, the core schemes of the national development agenda of this Government, 90:10 provisioning of
funds is also being done especially for Krishi Sinchain Yojana and specifically for ICDS, for Integrated Child Protection Scheme, National Livelihood
Mission, etc. This 90:10 is confined to the three Himalayan States and the rest is for the North Eastern States. Our concern here is to extend this
provisioning of 90:10 to Andhra Pradesh as there was a commitment. We would support it if they extend the Special Category status to Andhra
Pradesh and extend that provision to Odisha also. That is our long demand. The hon. Finance Minister has always said that by auctioning of minerals,
the Government is going to get more money. I think money would not be a problem. The problem is only there in the mind. If you have a will to do,
you can do that. Sir, here, I need some more time to speak.

Recently, there has been a serious drought and we are undergoing a drought situation there. Here, our Chief Minister has written a letter to the
Finance Minister. NABARD is supposed to provide certain funds. The cooperative sector needs to be strengthened and this is the right time for it. We
have asked for Rs. 1300 crore. I need not go into those details. Please go through that letter. That letter is of this month. It needs to be looked into.

There is a long shadow of financial crisis, no doubt. It is now six years since the global economy came out of the deepest recession since the Second
World War. Where does India stand in an environment where both developed and developing economies are facing their own set of challenges? We
are aware that slower global growth will definitely affect prospects of the Indian economy but overall conditions have become favourable for India
compared with the situation prevalent a few years ago. Current account is under control. However, challenges to growth persists. The stress in the
corporate and bank balance sheets is a major issue but today, we are not in a conventional financial crisis. We are in the midst of a rolling global
growth crisis that began in 2007 and has now entered a dangerous phase.

The illusion that India actually benefits from the recent turmoil - because oil prices are low — ignores the fact that prices are low. Pervasive global
weakness ultimately does greater harm because we are not competitive.

The Government has worked out a plan to tackle bad loan at PSBs but we all know that there are no quick fixes. When we talk of reforms,
they need to reach the needy. Though reforms are aimed at increasing the efficiency through enhanced competition, they do not automatically result
in growth by itself, translate into better social sector outcomes. A definite policy paradigm that prioritises the social welfare is needed. That is not
happening. Social sector funding is getting curtailed.



Bad loans by PSBs soar 27 per cent in a year. That is the concern now. I have some more details but I am not going into all those details.

Now, how many months are left of this financial year? Hardly three-and-a-half months are left. We are yet to know the fate of GST. It is stuck in the
Rajya Sabha. It has been argued that the creation of a single tax system would enhance the GDP growth between 0.5 per cent and 1.5 per cent. The
mathematics is complex but it is clear that the delay in the passage of this Bill has cost the economy in terms of revenue growth and improved
productivity. The cost of delay cannot be without a price. So, who is to be held responsible for the loss of opportunity and prosperity? Every Party
had agreed to a transformative idea. Should it take 16 years for fruition?

One is reminded of the Oxford Historian, Felipe Fernandez Armesto who had written a book named 'Millennium: A History of our Last Thousand
Years'. He described India as the Cinderella civilisation of our millennium.

He says, India is beautiful, gifted, destined for greatness, but relegated to backwardness. Why do we have to wait till midnight, till the time is up and
then rush for solutions?...(Interruptions)

HON. CHAIRPERSON: Please conclude.

SHRI BHARTRUHARI MAHTAB: Cindrella lost her slippers, but India has lost much more over the decades. In 1970s when the whole world was
moving towards free market economy, we moved the other way, towards the socialistic economy.

HON. CHAIRPERSON: Shri Mahtab, please conclude.

SHRI BHARTRUHARI MAHTAB: In early nineties, we had to pledge our gold to keep our international reputation intact. Then, in 1991-92, we
changed to free market economy.

Why do we have to rush at the last hour, at the twelfth hour and then lose our slippers? Rightly it has been observed by that Oxford histarian, how
long should we continue to suffer the Cindrella syndrome?

HON. CHAIRPERSON: Shri Bhartruhari Mahtab, please conclude. Your party time was seven minutes. Now it is more than 25 minutes.

SHRI BHARTRUHARI MAHTAB: It is because this was restricted to three hours. Had we kept it for four hours, then the party would have got more
time. But I am concluding.

How long can this country will wait for the GST? Will we wait till the twelfth hour? From the 15t of April, 2016 we are supposed to implement the
GST. This is the last Session when we have to pass this Bill. If it is blocked, I am sure it is not going to happen before 2019 because it takes two
years minimum for this law to settle down. That is the problem. Earlier Government was suffering from Cindrella syndrome and this Government is
also suffering from Cindrella syndrome. Get over it and get it done. That is my request.

SHRI ARVIND SAWANT (MUMBAI SOUTH): Mr. Chairman, Sir, thank you. As regards time, there is always a guillotine for the small parties. We will
get very little time to speak. My colleague also wants to speak on certain issues. But I will confine myself to one or two issues only.

The Supplementary Grants have been placed by the Government. In the Supplementary Demands, the Government has placed around Rs. 337
crore for the Department of Telecommunication. Shri Sinhaji kindly note this down. The MTNL is the baby of our own Government. It is a public
sector company. The MTNL was in profit till 2008, till the Government took a drastic decision. When they went for licensing, they said that the MTNL
of Mumbai and Delhi will not go for tendering and whichever will be the highest the MTNL has to accept it. This Company serves only two
metropolitan cities. It was compelled to take a loan of Rs. 11,000 crore to pay licence fee to the Government and because of that the Company
which was in profit in 2008, to the tune of Rs. 211 crore, has started incurring losses. The moment it took the loan, it started incurring losses
because the interest component itself was Rs. 1,000 crore per year. Therefore, from that time onwards till date, the Company is incurring losses.

When I was speaking on the occasion of Motion of Thanks to the President's Address, I said that the Government must take care of the public
sector companies first. These are the companies which have served the country a lot, whether it is banks, Air India, oil companies, or insurance
companies. The same is the case with the telecom sector. When it was done, financial support from the Government was required.

I will put forth three issues only. Financial support regarding Minimum Alternative Tax amounting to Rs.497 crore has already been approved by the
Cabinet Committee on Economic Affairs in 2014 and back to back reimbursement after payment by MTNL was also agreed to. The MTNL paid it on

30th September, 2014 and was assured that the same amount would be repaid to them within a month's time. Today, it is 15 ™ December, 2015.
The Government has failed to pay the amount back to the MTNL. Therefore, the MTNL has again gone into loss. A sum of Rs.497 crore is to be paid
as Minimum Alternative Tax. Because that is not being paid, the MTNL has now been burdened per month to pay an interest of rupees four crore on
that. There is no provision either in the Budget, earlier Budget, Supplementary Budget, the 2015 Budget and again in this Supplementary Demands
for Grants. I am really very much pained to say this in this House. surer acar 8, 3edb suz ol aidl f&=m o 2a1 &) The second thing is that the MTNL
surrendered 2.5 Mega Hertz CDMA spectrum in 800 Mega Hertz band both in Delhi and Mumbai. It was auctioned by the Government. After
auctioning, the money was to be paid to the MTNL for the spectrum it has surrendered. A sum of Rs.458 crore was to be paid to the MTNL. Even
after auctioning, it has not been paid till date and the company is in loss. We go on blaming the company. If we ask some other thing, we go on
blaming. wactosiue ot aga i 3 &, douoll I ai 3 FroR O BbicH 2, a6 IR ol dwcl, st 7w AOR of 458 IS FUA 3D ol By b IeesR o Aelel @1 HeT Ao fern)
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e agar ast giudta &, dvs 3, doraraz 3, sere anddhind Rasa gbft at sa it fiws sor f¥en & axt @t &, wond slaudica &t awr a2t &, we can manufacture smart equipment,
smart card, etc. required in our [T sector and it can be revived. | am really thankful to you for that. But, at the same time, please do not ignore the MTNL. vadtueme
@ airet aget SiEa &, safer  amuds smeaar A wier wen §, et aow eadloore of Fada, Adir, BlEs & sfie avan o eemer 35,000 @it wud Be gy 35,000 oy wud dat
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creation of job is also there. So, we have to look into this matter in both the ways. |, therefore, request the hon. Minister to consider this aspect. as it @m @2 23 &,
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DR. RAVINDRA BABU (AMALAPURAM): Sir, on behalf of the TDF, I hereby extend my support to the Supplementary Demands for Grants. Before I
participate, I would like to request the Central Government for extending the kind hearted support to Andhra Pradesh. I would like to seek the
support of not only the Central Government but also beseech the support of the neighbouring States, especially Odisha, Telangana and other States,
who are unnecessarily harbouring a lot of apprehensions about the tribal villages and districts getting submerged because of Polavaram project.
These are misapprehensions. Please dispel those myths. If at all there are any injustices done to the tribal people, we will be the first to redress
them. We would definitely seek your cooperation in redressing their problems. Don't ever misunderstand us. We seek your help; we seek your
sympathy; we seek your empathy. I not only seek the State Governments empathy and sympathy, I also request the Central Government to extend
financial support generously to Andhra Pradesh which has been reduced to rubble. ...(Interruptions)

SHRI BHARTRUHARI MAHTAB: We have no issues with Andhra Pradesh. ...(Jnterruptions) Public hearing has to be done. ...(Interruptions)
HON. CHAIRPERSON : Shri Mahtab, you have made your point.

DR. RAVINDRA BABU: I have only made a request. I am not arguing. It is not the place to argue. I am from a handicapped child State. My whole
State has been formed just recently. We are suffering a lot. We are born with infirmities. There is no capital. All the areas, including mineral rich
areas, have gone. Now, we have an acute resource gap — Rs.14,330 crore. Only a sum of Rs.1,203 crore has been given. There is a heavy gap
between the resource requirement and resources allotted.

As far as Polavarm is concerned, there are a lot of misapprehensions, which I had just quoted. Let there be no misapprehensions. Everything will be
addressed to. Everyone, including the tribal people, is the son of the soil. They all belong to India. They would definitely be taken care of. Any
problem of submerging due to Polavarm project would be taken care of.

Our Capital city has just been formed. Our Chief Minister, Shri Chandrababu Naidu, though politically the Chief Minister; we usually call him
commercially as the CEO of the company. Internationally he has been recognized. A lot of companies are coming forward to invest in Andhra
Pradesh because of the leadership of Shri Chandrababu. But what can we do without money? Regarding Polavarm project also, only Rs.375 crore has
been reimbursed. The State Government has already spent Rs.2,300 crore. Even in regard to the State Capital also, not much has been done. I
would like to request the Finance Minister to think of all these issues - the capital formation, the resource gap allocation. There are seven backward
districts in Andhra Pradesh. All the backward districts put together require Rs.1,400 crore per year whereas the allotment is only Rs.700 crore. This
is also very unfortunate. I would like to request the hon. Finance Minister to look into this resource gap, and also allocate more funds for the
backward districts.

Unfortunately 25 schemes have been shifted to the State Government - 12 schemes have been shifted, and 13 have been discontinued. That
means, all the 25 schemes put together need to be assisted and financed by the State Government itself. Even the Accountant General has identified
this. In such a scenario, even if we bridge the resource gap concerning the Polavaram project, and the backward districts, Andhra Pradesh would be
still limping in 2019-20 with these assured grants. If we are not given these grants, we would not only be limping, but also the State would

unnecessarily be suffering. Not only that, the 14t" Finance Commission has not entirely abolished the " special status' accorded to the States. It has
not only talked of special status but there are also certain States which are enjoying special status. We also require and demand " special status' to
Andhra Pradesh at any cost. Politically it may cost us anything but I, on behalf of the Telugu Desam Party, echoing the sentiments of Andhra people,
demand through this august House and require "special status' for Andhra Pradesh. At least, equal to according *special status' please give us the
financial assistance. What all I have enumerated just now are very important. I would request the hon. Finance Minister to allocate more money to
Andhra Pradesh. It is not a demand. He must please show some sympathy. Otherwise, the State which is having very good entrepreneurial skills is
having a lot of financial problems now.

Lastly, I want to make a vital observation. We all know that India is a very poor country and internationally also we are ranked just below Ethiopia
and maybe Tanzania which have come in 'An Uncertain Glory' book. It is very unfortunate. Even the Central Government is starving for funds. I have
a small suggestion here. If some people mistake me that I am anti-national, I have no problem. But I am a very patriotic citizen of this country. I
would like to say that we are spending a lot of money unnecessarily in so many schemes and we indulge in profligacy like, for example, defence. Let
us disarm ourselves, let us disarm our neighbouring countries and let us save money to the tune of about Rs. Two lakh crore. We are buying a lot of
arms and ammunition from other countries and paying them interest. All our neighbouring countries like Pakistan, Bangladesh, Sri Lanka and our
country put together we can save at least Rs. 10 lakh crore and this money can be utilised for the welfare of the people who are living below the
poverty line. There are 44 crore people living below the poverty line in India which is very unfortunate. So it will be shameful if we conceive any



project like the Bullet Train in this type of scenario. We have 66 crore people going in for open defecation in our country, but 92 crore people are
having mobile phone. It is the most paradoxical situation. India is still ranked below Bangladesh in female literacy which is very unfortunate.
Therefore, let us not conceive any grandiose schemes like the Bullet Train and other things just to attract international attention. Everybody knows
where we stand economically at the international level. So, let us not pose that we have got everything. We are short of resources. We have a very
bad economic situation. Let us rethink about our strategies and prioritise the budgetary provisions and divert some of the budgetary provisions made
to defence to the development of the people. Our enemy is within the country. Our enemy is poverty, our enemy is illiteracy, our enemy is
unemployment, our enemy is malnutrition, not Pakistan and China. Let us understand our people's problems and address these problems within the
country first than addressing the enemies outside the country.

Sir, before I conclude, I would like to say that granting Special Status to Andhra Pradesh is my earnest demand on behalf of the people of Andhra
Pradesh. Jai Telugu Desam, Jai Chandrababu Naidu.

DR. BOORA NARSAIAH GOUD (BHONGIR): Mr. Chairman, Sir, I thank you for giving me this opportunity to participate in this discussion on the
Supplementary Demands for Grants (General) for the year 2015-16.

Sir, at the outset, I would like to say that the longstanding Planning Commission of India has been transformed into Nt/ Ayog by this

Government. The 14™ Finance Commission has suggested increased allocation of money to States, from 32 per cent to 42 per cent. When the
previous Congress Government has not taken any decision for increased allocation of money to States for many years, when this decision for
increased allocation was taken, many Chief Ministers, including our Chief Minister of Telangana were very happy and elated and they felt that the
concept of cooperative federalism has started working. But after one year, when you look back, what the States got is very little and what they lost
is more. As many of my fellow parliamentarians mentioned, the axe fell on social sector schemes. If you look at the Human Development Index in
respect of health, education and other things, India's position is the lowest compared to any of our neighbouring countries like Bangladesh and it is
below some of the African countries. But unfortunately, we are only looking at SENSEX and NIFTY.
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But, unfortunately, the economy of the Sensex and the Nifty is not transforming into the real sensible economy. That is the problem. The
Sensex is not getting reflected into the human development index; that is the problem.

If you take ICDS, a nutritious meal to the pregnant mother, a nutritious meal to the young anganwadi going children, nutritious mid-day meal to the
children, we are happy with the allocation.

The axe fell on the education sector on Saakshar Bharat and various other schemes in the education sector. The axe fell on the health sector. As you
know, recently, the data shows, there is an increase in AIDS cases in our country. In the entire world, AIDS is almost going away but in our country
AIDS is coming back. Malaria is coming back; TB is coming back. It is because, it is a reflection of the lesser budgetary allocation to the States. This
is what I want to impress upon the Central Government, especially the Finance Minister.

I know the Central Government is looking at the long-term objectives, long term things. As a doctor I can tell you, if somebody comes with
pain, the first thing the patient expects is that the pain should be relieved before the final treatment is undertaken. But both should go together. But
the Central Government, I believe, is looking at the long-term objectives foregoing the immediate needs of the poor and the lower middle class
section,

Specifically, regarding the allocation to the Pradhan Mantri Gram Sadak Yojana (PMGSY), I can tell you, PMGSY has become some sort of a
standard with which other roads are compared. The primary objective of this scheme is to connect all the rural villages with the quality roads, with
all-weather roads. It is because, there was a lesser allocation, I am happy that increased allocation is there to the PMGSY.

Regarding allocation to AIBP, integrated development for the Left Wing terrorism affected area, this is a welcome sign. As you know, the
prablem of Left Wing terrorism cannot be tackled with law and order alone. It has to be tackled with the development of that area, development of
the people. We are definitely happy about the increased allocation. We support it.

Also, regarding the long-standing demand of the Defence personnel, the OROP, I think there is increased allocation for that purpose. We
support that.

Better late than never. There is an allocation for the ICDS and we are happy about it. Almost Rs. 13,000 crore have been allocated. Now,
young mothers, young children and infants can get nutritious and proteinous meal. If young children are strong, India will be strong.

Regarding allocation to the Polavaram Project, I think two of my colleagues have spoken on it, one in favour of it and one against it. The stand
of our Government and the people of Telangana is that we want that Andhra Pradesh should utilize Polavaram water because nobody else can utilize
it. We want them to utilize that. We have no objection to it at all. From day one what we have been telling is, it can be done with a change in the
design. The same water can be allocated and used fully and thoroughly with the change of design, not lessening the submergence so that we can
save the tribals, save the ecology and have a good neighbourly relation. That is our only suggestion, a brotherly suggestion to Andhra Pradesh. We
are not against the Polavaram project. But it is not late to look at it.

Regarding the other aspects of the development, specifically I would like to tell you, umpteen number of times we have been approaching
various Ministers, the Health Minister, the Finance Minister, and Venkaiah Naidu j/also because he is an elderly man for us, for the need for an
AIIMS-like institute in Telanaga. The Health Minister has written about this but no budgetary allocation was made. We have been told by the Health
Minister to go and request the Finance Minister We have provided land and necessary infrastructure. If the Finance Minister makes the budgetary
allocation, we are going to start it; that was the statement of the Health Minister. I would request him to take note of this issue if not this year then



in the next year's Budget. We will be thankful for him.

Gram Swaraj was the dream of Mahatma Gandhi. Today, we have sarpanchs, MPTC (Mandal Parishad Territorial Constituencies) and ZPTC (Zilla
Parishad Territorial Constituencies). They have plenty of leaders. They have a lot of responsibilities. The local bodies are totally short of funds
because of the withdrawal of fund from the Backward Regions Grant Fund. Previously the Backward Regions Grant was given by the Finance
Ministry. Now, it has been withdrawn. I would like to take this opportunity to request the Finance Minister to kindly consider our demand. It is not a
Party demand. Each and every local leader is demanding this and they will be very happy if the Finance Minister will take note of it. Thank you very
much.

SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Thank you Sir. I hope you will be kind enough to allow me some more time to speak.

Sir, I can not see Mr. Nishikant Dubey here. He has started the discussion today with a long history from 1982 onwards. I will confine my speech to
last two years only. I would like to focus on two or three sectors of Supplementary Demands for Grants such as agriculture, women and child
development, banking, poverty eradication, etc.

Sir, with your kind permission, I would like to draw the attention of the House about BIP's Lok Sabha Election Manifesto 2014. It is mentioned in their
manifesto that agriculture is the engine of India's economic growth and the largest employer, and BJP commits highest priority to agricultural
growth, increase in farmer's income and rural development. It also resolves to take steps to enhance the profitability in agriculture by ensuring a
minimum of 50 per cent profits over the cost of production, cheaper agriculture inputs and credit, etc. It is mentioned in the manifesto of BJP. But
where are we standing now? Nobody is there to purchase paddy on minimum support price. Nobody is there to supply agricultural inputs on minimum
support price. Where should we go?

The budgetary allocation for agriculture and cooperation has been decreased by more than Rs. 5000 crore that is 10.4 per cent. Last year, when the
country was suffering very much by devastating floods, droughts, hailstorms, the budgetary allocation should be increased. It is also a fact that all
agricultural products are not being stored due to lack of cold storage, godowns, etc. Our country is facing the challenge of climate change and to
face that challenge we must have to strengthen our agricultural research institutes with all modern facilities. Our KVKs are important but those are
not well-equipped due to lack of funds. The Government cannot ignore these sectors.

Sir, our paddy farmers, our jute farmers, our sugarcane farmers and our rubber growers are struggling on the street for profitable price of their crops
but they are not getting the minimum support price. I can give you an example. In todays first half session, our friend from BIP side was demanding
minimum support price for paddy because nobody is purchasing it on MSP. In West Bengal also, we are not getting the minimum support price.
Paddy is being sold at Rs. 860 per quintal whereas the MSP is Rs. 1,410 per quintal. Who will look into these matters?

One major burning issue should be addressed by the Government. It is a matter of farmers' suicides. The main reason for these suicides is the fear
of defaulting of loan or repayment of loans and the consequent punitive action taken by the banks. Banks are taking punitive actions against the poor
farmers but not against the corporate sectors. I can give you examples.

Sir, it is also alarming that NPA is increasing day by day. Bad loans by the Public Sector Banks are increasing. This year, after a rise of 10 per cent, it
is now increased by 27.4 per cent, which is quite alarming. Farmers are committing suicide but corporate people are taking loans gladly but not
repaying them. So, the Government cannot remain silent. The Government should intervene seriously to meet up all these difficulties in agriculture
and cooperation sectors. It needs more fund in the Supplementary Demands and Grants.

Sir, in our country more than 363 million people are living bellow the poverty line. Malnutrition within women and children is still a threat to our
country but the Government of India has reduced the budgetary allocation by 53.2 per cent, that is, a sum of Rs.9,000 crore compared to the
previous year's allocation. Ten crore children and poor people will be affected directly in the case of ICDS. I am demanding more allocation of funds
to improve ICDS programme.

Like that, the Department of School Education needs more fund to save the Mid-day Meal Programme, which is facing crisis due to price rise. You
know what kind of troubles that are being faced in the Mid-day Meal Programme. Also child labour schools are closed due to lack of funds.

Sir MGNREGA is a poverty eradicating programme which generates employment also. I would like to know as to why the wages payment rate is
very low. The Government should set up a mechanism so that the poor people can get actual 100 days' work easily and timely. So, fund allotment in
this sector also has also to be increased. I am thankful to the Government that it has increased the fund allotment in this sector,

Sir, please allocate more funds to the Ministry of Home Affairs to set up an Indo-Bangladesh Transit Check post at Lalgola, Murshidabad.
Sir, the Ministry of Tourism needs more funds to set up one more new tourist circuit at the historical place Murishidabad naming 'Nawab circuit'.

Lastly, I would like to say that a major portion of our country is facing trouble of arsenic and fluoride contaminated drinking water. So, the Ministry of
Drinking Water and Sanitation needs more funds for providing safe drinking water.

With these words, I conclude my speech. Thank you.

SHRI PV. MIDHUN REDDY (RAJAMPET): Sir, I think, this Government under Shri Narendra Modi ji is the most luckiest Government after the
Independence of our country because the prices of all essential commodities like coal, crude, steel, aluminium have come down substantially.

I would like to recall the day Shri Narendra Modi ji was sworn as the Prime Minister. A barrel of crude was 104 dollars on that day. Today, it is



36 dollars. So, there is 68 per cent reduction in the cost of crude. It is a huge advantage to the Government. If this is translated to the consumers or
to the people, the cost of diesel or petrol would have been less than Rs. 20 per litre but the Government has substantially increased taxes. The
Government has doubled the effective rate of clean energy cess on coal, peat and lignite. The service tax has been increased by 12 to 14 per cent.
Of late, Swachh Bharat cess of 0.5 per cent has been started.

The Chief Economic Advisor took pride in saying that indirect taxes collection for the past seven months of this financial year was 39.5 per
cent higher than the previous year's figure. Even excide duty collection is very high. In the first six months, it was 70 per cent higher than the
corresponding period of last year Non-tax revenue collection has also increased substantially. It was 51 per cent higher than the corresponding
period of last year.

Sir, with so much revenue in the hand of the Government and only three per cent increase in the Plan expenditure, we request the following
things, on behalf of YSR Congress Party.

Please increase the number of working days for the labourers because the country has been under continuous drought. Almost 50 per cent of
the districts in the country are under unprecedented drought.

The State of Andhra Pradesh is having drought for the past few years. We would request the Government to increase the number of workdays
from 100 to 200 under MNREGA.

Secondly, we would request the Government to consider the Swaminathan Committee Report for fixing of MSP. It had been promised in the
NDA manifesto that it would be implemented once BIP comes to power. So, we would request the Government to consider this. The recent increase
in the MSP was the lowest in the past decade and it would not at all be sufficient with whatever inflation cost, the farmers have to bear. When you
have money in hands, it is time to help our farmers.

Coming to our State, the Polavaram Project is very crucial for us. It is the lifeline for our farmers. So, timely completion of Polavaram Project is
very important for our State. But the funds, which have been released for Polavaram Project, are not at all sufficient. It would not even be enough to
bear the escalation cost. If the project is delayed further, the escalation cost would run into thousands of crores of rupees; and it would be a loss for
the public.

Sir, if the Polavaram Project is completed, drought-prone Rayalaseema Region will be benefited by the Krishna River water. So, we would
request the Government to take necessary action for speedy completion of this project. We would also request the Government to release funds at
an earlier date. We want enough funds, and not just Rs. 200 crore or Rs. 300 crore as the cost of the project runs into thousands of crores of

rupees.

Sir, the most important thing in our State is giving Special Status to Andhra Pradesh. I would like to say that it was the first point in the BIP
manifesto where they had promised to give Special Status to Andhra Pradesh. Both the Telugu Desam Party and the BIP promised giving Special
Category Status for Andhra Pradesh. Believing this, people voted for the BJP and TDP. So, it is, now, their responsibility to give Special Category
Status to Andhra Pradesh. It was promised by Narendra Modiji and Chandrababu Naiduji in a meeting at Tirupati. We would not accept the concept
of package because the package is part of the Andhra Pradesh Reorganisation Bill, and the Special Status was promised to us. They even promised
jobs for each and every household. It is not possible to get a Government job for everyone, but Special Status will definitely provide jobs for each and
every household.

Sir, we would also request the Government to take speedy action in fulfilling all the promises made in the Andhra Pradesh Reorganisation Act.

Coming to my last point, I hope everybody in this House would agree that the MPLADS Fund, what we are getting, is not at all sufficient. We
want an increase in the MPLADS Fund. We also require funds for the Adarsh Gram Yojana otherwise this scheme may not be successful.

With these words, I conclude. Thank you.
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HON. DEPUTY SPEAKER: Hon. Member, we are having the discussion on price rise afterwards. Tomorrow, you can discuss about price rise.
... Interruptions)
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HON. DEPUTY SPEAKER: All right.
...(Interruptions)

ot 912 iz agarn : B frer 50 ks B arR 3 2 3 B 100 waks HW B a3

HON. DEPUTY SPEAKER: The hon. Members who want to lay their written speeches on the Table are permitted to do so.

Now, Shrimati Supriya Sule.

SHRIMATI SUPRIYA SULE (BARAMATI): Sir, thank you very much. I stand here in the discussion for Supplementary Demands for Grants.

I want to make a very small and specific point. Prof. Saugata Roy, at length, has talked about it and I would not repeat those points. But the
State that I represent, Maharashtra, is going through one of its worst droughts this year. The Chief Minister and the entire team has been following
up endlessly also with the Central Government and the Central Government has sent several teams, but the situation still stays very grim and
critical. I take this opportunity to request the hon. Finance Minister to address the issues that Maharashtra is facing in this drought.

Farmers' suicides are a national shame. 1t is not about your Government or our Government. Even one farmer's suicide is a national shame for
us. We are trying our best to recover from that. But as regards what has happened in Maharashtra in belts especially from the Marathwada region,
what Prof. Roy said is true. If you go to Latur, if you go to Beed, the water is so low that water is given only once in 15 days. The rabi crop and the
kharif crop are affected. The hon. Food Minister is also here. We are going to have a discussion on food prices as well. Food inflation is very high and
Maharashtra is going through one of its worst crises.

I take this opportunity to state that the hon. Finance Minister he has really considered a lot of what he had said no to earlier. He has been
very kind and generous to the Ministry of Women and Child Development. For a lot of malnutrition issues which we have flagged, he has increased

the budget.

I take this opportunity to say that he has given a lot of money for irrigation. Maharashtra needs that help. I urge him to help Maharashtra.
First time in history it has happened that people from Delhi came to check the drought issues and farmers have driven them away. A lot of hon.
Ministers in Maharashtra are telling us that they cannot give us any money now and the money will only come in January. Sir, if we wait for January
to come, it would be of no help. They were committing to give money in October. In October they said the funds had not come, and it became
November, and the farmers' suicides are going up.



It is a very very alarming situation. It is not about your party versus our party, but people in Maharashtra genuinely need the help. I take this
opportunity to ask the hon. Finance Minister to step in and help my State which really needs that help as much as Chennai does.

Thank you very much.
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*DR. KIRIT SOMAIYA (MUMBAI NORTH EAST): On this suppliementary Demands, 1 appreciate the measures being taken by Hon'ble Finance
Minister to control the fiscal deficit. Whole of the last one year w.e.i. is in negative one, barring few items, prices are under control. Economic
growth is once again moving towards 8% GDP.

On the eve of this Bill discussion, I request the Hon'ble Finance Minister's attention for more steps to increase the rates of interest on savings, the
target of savings rates must be 35% and to achieve the same more steps requires to protect the small investors in financial market;

i.  Drastic action against the ponzy scheme companies. Recently the Standing Committee on Finance submitted a report on so called collective
investment scheme i.e. ponzy companies, asking Gol to draft an action plan. According to me, at present 4 lakh crores rupees of small
investors have been diverted into ponzy companies.

ii. The ponzy companies particularly in Maharashtra, Odisha and West Bengal are looting the small investors. In Maharashtra two major ponzy
companies viz. (a) Samrudha Jeevan Group of Companies; and (b) Sai Parsad Group of Companies are of major concern. Both these ponzy
companies have cheated lakhs of investors, strong action are to be taken, but delayed due to lack of follow —ups.

iii. These ponzy companies are transferring the amount illegally in Multi State Cooperatives, there is an urgent need to change the functioning
of Central Registrar Office of Multi State Cooperatives.

iv. It is observed that the officials at SEBI, knowingly/unknowingly delaying actions against the ponzy companies. In many such incidents, SEBI
took 5 years to take the final decision, this needed to be checked.

v. Iwould also request the Finance Minister to check and pursue the NSEL scam. FTILNSEL merger should be done to protect small investors.
In similar manner several complaints are being received against the Jeevan Saral life Insurance Policy of LIC.

I would request the more healthy steps be taken to protect the small investors which will also help the country to grow above 8%.

3i. aroiter Fifyen (w3icht-eiarz): Iueast adicw, 3 U AW @Ies @I g 5 et 721 sigferell &t gyas aidt 2015-2016 ferdter da e diewst @ s R g

A1 of @i e B wecayel wrl & e 56,256 wds Huw 6 apgre ool #el B e ids da aelldicd Rais wr ajie o Reen 3 i 3ad fére sisl wish & i
32 ot @1 Awelal e §) SE Gme Y 56,256 wds vue & ger s wwd 9 A aafio xxd 18,195.40 wds Fue 3 s el wita 38,060 s Fuw JxwR el
aeret eren Provadl anfe 3 grerst

nAley, SNt wacagul art 21 eerfl 2 ag as 3 R 339 3 v o 38 e, Tstel vd sacedn ddgrer i sjeflor @i dqrern wd Jusitest, xuer st adsiforas Riaor
JiefIera @1 e2ol IXR g Jord JHefdnr ol @) axgdl onfrer fasen 3 e diqrera B sicrla arer & 3 Sor 3 avd el B ar got ¥, dol Yool Asrol B w4 A sgergd Rt g
&) e ot s FigRl da2 Jo awm Il & Hollact @Y agol @1 wr e & it Ser & 28 WA &

agl sacedl ifdrel O dad AT Facedl i 31 3iaul & fere 2155 s suw @i yraet 8 5t gy det i Facedr B ffe smeiizer yere 2 3fiz 32 oo wer smeen; sacedl
3 SIST Gl I & 3P 91 IO BIel &, sigofl wa el & Al s2repr e R Fzed U2 el © e 8 R of 353 s Huw A5 oGl DI Yol 30 3) 53 43
A o fifdvean sEfdeerRl i Femen gefl; JReEwid] aa1 IS 5 AT o1 AfSwe sl @i dion & 2 s 200 wIls Fuw gfer wics wad 81 et b sl arbt
rrudre 3 arofterdt sumsail uy Fet Elem

aalee, v foriqun & o wwr yftag 8) s e sedt amm] sieet & e et aft <isr <6t @t o1l 2ot <t soefl weer o 5% e 218 as3ts Fwil &t srazen &t
& Sit amel g I I B Fien v b ARA @ gorfar &) IRER TR JpRiaer 3 o, Farser el nfe St EEniREl B Awer bt wifdrer I el & sir 3 fere ot
3[GTol AP ST &) &0l &2 fap 3oy st Farser wey St srawnf¥el of Jor oY deemer w2 Fzm & afie By AsRerel ¥ off SAWI 3RR &) SAP [ ADR ST IOISTET T YRIT
fepen 3 afiz gdiferz 21wl @1 et 2xM & @6 arcedt ara &) wdla 538 aeis Fuw Ser & Riftoor Fizensil @1 fu o &)

aaee, 791 it Iwofte & fip o1 aparel & SifYe St I Gt i MA@l el o Siol @l disT IoRN & 333 MA@ @d wed APl A Sl 3 e freel sifer amier A
dier Zome w3 FUe B s B3 3 A ASAGI IR SRI ASD vd lefl &I 2istomal 3 g 3w [@vu 5 g &) cerEr 625 wis yuw Jsal vd 1800 @i suu
URISIeT 2ISTalT A GebTRI JTTST WY féem ey

3i. Iwv paAR (SEoaNR) & Aeoiler 3ureer AEeR], 3 A2 YD ejatel B asic el U3 diciar @i afla f&e, 335 fere & amum amz s @ g af 2015-16
DT YD aslc @d Aacayqul disil @Y udar @2 za1 & S yerer it s Adsron, dAcoyfeorr, gt sidt Riard sen anfS) gor secayet orlt B e 56 o wAs I 6t
afd1 521 AU Ig[cTal wore As e A cor A axdt ot &) oF apueft urdt Y alz A 21 yrama wr wmeder wn g

aidice, anft aarc aal 3 sorofler Jge off sryw oft ws 28 & s Rsr 3 o RBeaftr 3, 331 wor v adl w 28 &) Biftm diz 3 sa weon ardd [ sodlel s



'gwa,' ueell @1 St Aaiel ST e B, ag aga 3 e 3 fModr 25 adl A [er 3 Fare & Feafr aga & wmee 3) sads o syt sff feaar Beder 2, @6 T@e
Gl D), Alfipel Uogs 3R g, =Mell 25 aul & onere oIel of RER 3 Fared @rzen ol kg raxd el o oW e 8) ...(@auer) & $orh Y o1 e
w2 3, wEiifes ol [eR 3 @ ot cfep ez st & fore usa divay, aer Sidn &) 3AP a6 X6l Sl & ali2 b2 ucel s & ...(eaeer) &t areEr & b 'wra
] 8 oRn &, Afdor 33D gonr @i 3, a8 sl A aidl 3 aai gt armern el &

#gIGe, o1 alfeftor qoar Sft Iz #icl o1 &, aa &3 Iorh Aeepl & 33 IR EHol Wal e b A8 U Sil dval SR aicol 3 faafya & var 2, 33 @w A TA AfFaa Beke
@ Yz WRIRI s gorel & fere z@rd dlom aifdw) seIeryz &t aat & 2@ e, #em Afsaa sic &, Femwage dAfywa wic &) asl apft acwra oo o de awen 3,
Regper apmem RBaftr 8 3t Brdcor & v 5o Beaftr @Y S gu vt ucon @ fenfyd di omy

#AIce, 2ot 21 Sft dict 23 &, F o a Mol el § a6 Mgl 3, Qv 3, sefored! &, Aftor ofa maft fv2ft (s Bt aaf At 3 At socrciva sof cilall b aARdAD W@
@1 Giicdl &) s & aerolie Yurenidl oivog, #icl Sif of Ser & amsel & are vw dar sisR sGal @I ©F [ & b st gy d91 & elter wlhot & ARl osd & b gioen 3
A & P} of

uep 3reter f¥efer dat bt &, cifdpat 31 foife iz 31 531 socTeldd 3 Sl TPk &) Sl 9lel A1 YECTAR U2 adl ®xd & dl Aacs Hu3 AHldisng @ ia Jar & ona &) Aidiand
ﬁﬁﬁﬂﬁ:ﬁﬁsﬁmﬂm&maﬁaﬂmmﬁnmmaﬁﬁmﬁm|

& waon arsm § R o o1 ag wen wiftrardl &) o By s A wrl oz 3@ 8, g e 3 531 deca uz dlell @ ot &) & 31 areuzas @sie w1 wWwrelol @A g

*SHRIMATI R. VANAROJA (TIRUANNAMALATI): The union Government has approved an additional provision of Rs. 25,495.24 crore to meet various
urgent needs like capitalization of banks, provision for MUDRA Bank, Swachh Bharat Mission, Drinking Water, ICDS, SABLA, Panchayats, PMGSY,
Metro Rails, Air India, Etc,.

Chennai metropolis has been growing very rapidly and the traffic volumes on roads and already existing local and suburban rail and MRTS have
increased enormously and the Government of Tamil Nadu had therefore decided to implement the Chennai Metro Rail Project. Rs 1143.31 crore was
spent between 2007-08 and 2010-11 and an additional Rs. 9608.63 crore from 2010-11 till date. Altogether a sum of Rs 10,751.94 crore was the
expenditure since work commenced on the Metro Rail activity. It was a proud moment when Hon. Chief Minister Puratchithalaivi Amma flagged off
the first train of the Chennai Metro Rail from Alandur Station on 29 June 2015, I welcome the demand for providing Rs. 750 Crore to Chennai Metro
Rail Limited. This will definitely helpful to Chennai Metro rail which works with a vision- 'Moving people, sustaining growth' and providing a safe, fast,
reliable, accessible, convenient, comfortable, efficient and affordable public transport service preferred by all in a sustainable manner,. I also urge
that the Union Government should render a helping hand financially for all the projects relating to infrastructure development in Tamil Nadu.

A support of Rs 12,721.20 crore for Financial Services which includes Rs 12010 crore additional support for Bank Capitalisation and Rs 600 crore is
for equity and the remaining Rs 500 crore for refinancing. This is more useful and to extend loans to poor and needy people.

An additional Support for Swachh Bharat Mission of Rs 1500 crore is really the need of the hour. It will certainly help to implement the Clean India
Mission effectively. The additional Support for Drinking Water of Rs 1000 crore will facilitate the provision of clean potable drinking water to people
living in the regions where there is an acute shortage of water.

Two national Centres for Ageing to care for the elderly people are being set up at the All India Institutes of Medical Sciences (AIIMS), new Delhi and
Madras Medical college (MMC) Chennai and will be apex institutions in the field of Geriatric Medicine. But the Rs. 15 Crore earmarked in the
supplementary grant towards National Programme for Helth care of Elderly is meagre and inadequate. Therefore I urge upon the union government
for expediting the process of setting up of National Centre for health care programmes meant for elderly.

I welcome the additional support of Rs. 3600 crore for Integrated child Development scheme. ICDS has been implemented successfully in Tamil
Nadu under the dynamic leadership of Hon. Puratchi thalaivi Amma. As many as 54 lakh 62 thousand children are benefitted under puratchithalaivar
M.G.R. Nutritious Meal Programme at a cost of Rs. 1412.88 crore.

Rs. 1000 crore for Pradhan Mantri Gram Sadak Yojana is really good for the remote villages to have road access to nearby towns. I am proud to
mention here Tamil Nadu ranked Numero Uno in educational development indicators at National Level. Additional funds are required for educational
sector too.

The Ministry of Civil Aviation has sought an additional support of Rs. 500 Crore as subsidy to Haj Charters. Tamil Nadu Government under Hon. Chief
Minister Puratchithalaivi Amma, is providing financial assistance to Hindu pilgrims travelling to sacred destinations of Kailash-Mansarover and
Muktidham besides Christians making pilgrimage to Jerusalem and Haj pilgrims. So additional funds are needed to this noble scheme too.

I urge that this amount of Rs. 300 crore earmarked to support Coast Guard for ships, aircrafis and fleets should be increased and more number of
ships, aircrafts and fleets should be deployed in the coastal areas of Tamil Nadu providing protection to the people , especially the fishing
community. More financial support is needed for this crucial work.



The Power sector needs more allocation and a supplementary grant of an amount of Rs. 1000 Crore is required for Power System Development Fund.
In addition to this another Rs.1000 Crore exclusively for gas based generation capacity to be met out from the Power System Development Fund.
Also the Rs 500 cr. Allocated for Renewable Energy out of National Clean Energy Fund has to be increased.

Tamil Nadu contributes about 45% of total Renewable energy form energy sources like wind mill, solar, biomass and cogeneration upto 8219.67
Megawatt, Recently Tamil Nadu has signed a 25-year solar power project with a proposed generating capacity of 648 Megawatt. This is tipped to be
world's largest solar plant to be located at a single place slated to come up in Ramanathapuram district of Tamil Nadu. I therefore urge that Union
Government should provide special financial package to Tamil Nadu which is a leader in Clean and Renewable Energy production.

Another supplementary demand of Rs 4435 crore which relates to central assistance for States to meet expenditure on intra-state movement,
handing of foodgrains and Fair Price Shop dealer's margain under the National Food Security Act. Amount of Rs7000 crore is also earmarked for
Direct Benefit Transfer under Mahatma Gandhi NREGA under the Ministry of Rural Development. The Union Budget 2015-16 had targeted a total
spending of Rs 17,77,477 Crore this Financial year.

'Peace, progress and prosperity' is the motto propagated by Hon. Chief Minister Puratchithalaivi Amma has transformed Tamil Nadu as most
flourishing and is making giant strides in every sphere of activity.

Tamil Nadu has been unfairly treated by the Fourteenth Finance Commission with a drastic cut in the horizontal share of the general shareable
tax pool and the service tax pool. The criteria adopted were "neither fir, nor progressive " as efficiency and fiscal discipline have been totally ignored
and also detrimental to a well-administered and productive state like Tamil Nadu. Tamil Nadu State had invested heavily with resources mobilized by
taxing its people and also with huge borrowed funds to accelerate great economic growth, has been badly let down by the Finance commission,

Tamil Nadu contributes enormously to the central exchequer but gets back very little for State needs. As a result, a productive State like Tamil
Nadu face a resource crunch and will be at the perpetual mercy of the Central Government for its resources to meet normal administration.

Thus the time has come for the Central Government to leave all indirect taxation to the States, so that those which lead in economic
development are not dragged down for want of resources. I once again make a fervent appeal to provide a special financial package to Tamil Nadu in
order to cater its long pending and genuine demands.

*SHRI RAMESHWAR TELI (DIBRUGARH): I support the Supplementary Demands for Grants for the year 2015-2016. It is really a matter of great
pride that our Government aims at transforming India into a developed nation. The funds that the Government proposes to allocate for various
developmental works will give a fillip to a number of ongoing projects which our Governments under the leadership of Prime Minister Shri Narendra
Modi ji wants to complete. The execution of the welfare schemes under ICDS Swach Bharat Abhiyan etc. will help India to achieve its long cherished
goal of becoming a welfare State in the true sense of the term.

I request the Government to allocate more funds for the North-Eastern States so that this socially and economically backward region can also
march ahead on the path of development along with the rest of the nation.

SHRI N.K. PREMACHANDRAN (KOLLAM): Hon. Deputy Speaker Sir, it is quite unfortunate to state that when I am speaking on the floor of the
House, our most beloved Prime Minister of the country Shri Narendra Modiji is addressing the people of my constituency in the State of Kerala. I had
the desire to attend the function, but unfortunately the Chief Minister of my State Kerala has been asked to abstain from the function. I feel that it is



an insult to the people of Kerala and to the office of the Chief Minister. So, I am also abstaining from the function.
HON. DEPUTY SPEAKER: You have to speak on the budget.

SHRI N.K. PREMACHANDRAN : Sir, what I am suggesting is that I had the desire and enthusiasm to attend the function. But it is quite unfortunate,
as Prof. Saugata Roy has said that intolerance, whether it is political or religious, will never favour the economic growth of our country. So, my first
point is that the Government has to be more cautious in containing the political as well as religious intolerance which is growing in our country so as
to help the state of affairs of economy in our country.

Coming to the Supplementary Demands for Grants, there were some major expectations made in the Budget. It is a full and comprehensive Budget
which is being presented to this august House by hon. Arun Jaitley. The major expectation was that GDP growth of this financial year is expected to
be 8 to 8.5 per cent, the fiscal deficit is expected to be 3.9 per cent and the revenue deficit will be contained at 2 per cent.

These were major expectations made in the Budget at the time of presentation of the Budget and two quarters have elapsed. As per the recent data
issued by the CSSO in respect of the analysis of the two quarters, the total expenditure is 57.5 per cent of the Budget estimate. I do appreciate that
it is 3.9 per cent increase or growth compared to the last financial year 1 would also like to appreciate the fact that the planned expenditure is
growing like anything because in the last financial year it was only 46.9 per cent. Now it has enhanced to 58.2 per cent which is absolutely a good
signal as far as development and growth of our economy is concerned.

Secondly, fiscal deficit is 74 per cent of the total Budget estimate and the revenue deficit is 72.9 per cent of the total Budget estimate. The primary
deficit is also 196.9 per cent of the total Budget Estimate. Considering these four macro-economic indicators, we can say that the economy is doing
well and sustainable economic growth is going on in our country but my question to the honourable Minister as well as to the Government is whether
these indicators are sufficient to meet or achieve the goals enunciated in the Budget, of the growth of eight per cent to 8.4 per cent and also the
goals of fiscal deficit and revenue deficit. What is the present economic growth? In the first quarter, it was seven per cent; in the second quarter; it
increased to 7.6 per cent; and that too because there is a robust 9.3 per cent rise in gross value added in manufacturing sector but what about the
agriculture sector, fishing sector and so many other sectors? Even now, the growth is just below 3.2 per cent in the agriculture sector. What is the
resultant effect of this?

In order to meet the anticipated target presented or proposed in the Budget, this year also we are going in for a Plan expenditure cut. That is the
main point I would like to make in this august House. Let us analyse the fiscal performance of this Ministry and the Government after two quarters
have been completed.

As far as indirect tax collection is concerned, I admit that there is an increase. In indirect tax collection we can achieve the object proposed in the
Budget. That is also found in the figures. I am not going to read the figures because of the paucity of time. But as far as direct taxes are concerned,
we are not able to achieve the goal. Direct taxes like corporate tax and income tax are lagging behind the target envisaged in the General Budget
and it is resulting in Rs. 51 billion shortfall in net tax revenue. So, the efficiency of the Ministry or the fiscal performance has to be assessed from this
point alone. So far as indirect tax is concerned, I do accept it has been but that is because there has been a substantial hike in excise duty on petrol
and diesel between November, 2014 and January, 2015, rou back in the concessions to automobile and consumer durable industries, and a hike in
service tax to 14 per cent. It is because of these three reasons that we are able to have a high collection of indirect taxes; but in the field of direct
taxes, absolute failure is there. In corporate tax as well as income tax, and direct tax collection resource mobilisation of the Government, the
Ministry is not able to succeed as envisaged in the Budget. Also, the indirect tax collection is imposing heavy burden on the people because due to
petrol and diesel deregulation when the international crude oil price decreases the benefit should be passed on to the people, instead the benefit is
going to the Government by imposing additional duty. In that way, the indirect tax collection is going on. So, the performance is not up to the mark
when considering the slogans of this Government, 'Growth, development, and good governance'.

Another issue is that the Plan expenditure is going to be cut. What would be the impact of that Plan expenditure cut? Definitely, it will be affecting
the development. My suggestion to the hon. Minister is this. Please take stringent measures to contain non-Plan expenditure instead of having a cut
on the Plan expenditure. Stringent measures have to be taken so as to contain the fiscal deficit and revenue deficit by way of non-Plan expenditure
has to be minimised.

Most of the Members have already spoken about the social sectors. I do appreciate the efforts the hon. Minister has made in the Supplementary
Demands in having some additional sum allotted especially so far as the ICDS scheme and the women and child care schemes, though it is only Rs.
3,300 crore against a shortfall of Rs. 9,000 crore. Even then I do appreciate but the point which I would like to make is 363 million people in this
country are still living below the poverty line. So, whatever reforms you make the economic reforms should address the cause and concerns of the
people living below the poverty line. In my opinion the architects and advocates of the neo-liberal economic reforms or the structural economic
reforms are only concerned about the growth and development and their argument is that when growth and development come into existence as per
the trickle down theory the benefits will also come to the people.
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When there is a cut in the plan for social sector, the trickle down theory will also not help in benefiting the welfare of the people. So, we should have
a balance between the welfare and the growth but unfortunately this balance between the welfare and the growth is missing in the fiscal policy of
this NDA Government. I am not going into the details of education, health, rural development, housing, women and children welfare, as it has
already been cited. Even the subsidy to food, fertilizer and petroleum has been reduced. There has been a 9.5 per cent decline in subsidy to food,
fertilizer and petroleum because of the inflation and price rise which the House is going to discuss. All these things have been done on the behest of

the 14" Finance Commission award. I may be allowed to establish that point too.

What is the 14" Finance Commission award? I do accept the fact that there has been a total increase of 10 per cent in the allocation to Central
Divisible Pool. It was 32 per cent during the 13t Finance Commission which has been increased to 42 per cent in the 14" Finance Commission.



What is the total increase to all the States due to this enhancement of 10 per cent? Sir, it is Rs.1.42 lakh crore. Even as per the norms of the 13th
Finance Commission, the States are entitled to get Rs.17,000 crore. So, Rs.1.42 lakh crore minus Rs.17,000 crore will come to around Rs.1,25,000

crore. This is the actual additional allocation being availed by the States by means of the 14t Finance Commission.

The interesting fact to be noted is, the Government has already reduced the Centrally Sponsored Schemes by an amount of Rs.1.341 lakh crore. I am
not going into the details but eight major CSS have been omitted from the list. Sharing pattern of 24 CSS have been changed. Only 31 Centrally
sponsored schemes getting 100 per cent expenditure from the Government of India have been kept intact. The net effect of all this is, there is
Rs.9,000 crore loss to the States in toto. This is the calculation if we talk of figures. So, by right hand you are providing 10 per cent additional

allocation to the States and by the left you are taking away the allocation given by an indirect way. My point is, the 14th Finance Commission award
is taking away the entire benefits being availed by the States.

I wish to bring one more point, regarding my constituency, to the notice of the House. The cashew industry is the labour intensive industry in India
and it is an export earning industry also. The MEIS duty scrip eligibility for all other nuts like almonds, Brazil nuts, Walnuts, Pistachio, peanuts has
been kept at 5 per cent but for cashew nut it has been reduced to 2 per cent. It is absolute discrimination as far as cashew industry is concerned.
So, I would urge upon the hon. Finance Minister to persuade the Commerce Ministry so as to retain this MEIS duty scrip for cashew nut at 5 per
cent. With these words I conclude my speech. Thank you very much for giving me this time.
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HON. DEPUTY SPEAKER: Whatever he has said about Uttar Pradesh will not go on record.
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*SHRI ARJUN RAM MEGHWAL (BIKANER): The Supplementary Demands should be minimum in the future. The Financial Management should be
strictly observed as declared in the General Budget for every year The present Government is performing well as far as Financial Management is
concerned but a lot is to be done in this connection. The Consultation Process must be widened in the General Budget.
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*SHRI K. PARASURAMAN (THANJAVUR): Under the guidance of Hon. Puratchithalaivi Amma, I express my views on the discussion on
Supplementary Demands for Grants for the year 2015-16. I wish to bring to the notice of Union government some long pending issues.

Farmers are the backbone of our country. Heavy rains, drought, fog and diseases affect the standing crops before harvest and as a result of this the
farmers face hardships. I urge that Union government should spread awareness among the farmers about the crop insurance schemes so that their
livelihood will be protected.

The State government of Tamil Nadu has been implementing several farmer welfare programmes in full swing. I want to list some of the initiatives.
Certified seeds are provided to farmers. Women are trained in cultivation techniques. Besides boosting the agricultural research, a scheme to provide
agricultural equipment to farmers is implemented in the State. Farming groups aimed at increasing production are formed. Farmers are given
constant encouragement to use modern farm equipment in cultivation.

Private entrepreneurs are encouraged to set up food processing industries. In order to tackle the short supply of pulses in the country, special
cultivation drives are organized by providing consultation for increased production of pulses. Researches are undertaken on organic farming and
organic food. There is systematic marketing mechanism enabling the farmers of the State to sell their produce at remunerative prices. Farmers are
encouraged to go for agricultural techniques based on natural and organic manure. Farmers are provided with livestock so as to improve the
economic status of farmers of the State of Tamil Nadu.

Ambitious rain water harvesting scheme is being implemented in Tamil Nadu. In order to manage the water resources meant for farming, the State
government of Tamil Nadu has built so many check dams at different places and is also involved in de-silting work.

I therefore urge that the Union government should allocate adequate funds to Tamil Nadu for the schemes implemented in the State.

Pasumai Veedl, free Housing Scheme with solar power facilities, is one of the ambitious schemes implemented in Tamil Nadu for the welfare of poor
people by Hon. Chief Minister of Tamil Nadu Dr. Puratchithalaivi Amma.

Due to the recent heavy rains in Tamil Nadu, several lakhs of families, particularly farmers have been affected. They were displaced and all valuable
possession and household items were lost. I thank Hon. Prime Minister, Hon. Ministers, Hon. Members of Parliament who have come forward to
extend help to Tamil Nadu, at this time of need. New houses are to be built for more than 50 thousand families who have lost their houses due to
ravaging floods. Relief measures are to taken by the State government besides repair and restoration of damaged roads. On behalf of myself and on
behalf of Hon. Chief Minister of Tamil Nadu Dr. PuratchithalaiviAmma, I urge the Hon. Prime Minister and the Union government to release
necessary funds as demanded by Hon. Amma.

The Union government should ensure that the farmers get organic manure besides providing subsidy to farmers involved in production of worm
compost. Union government should set up an industry to earn revenue from all the end products of coconut, such as copra, jute, coir, etc. Union
government should set up AIIMS in Sengipatti near Thanjavur, which is the central part of Tamil Nadu. Trichy airport is the nearest airport to my
Thanjavur constituency. I urge that direct air services between Trichy and Delhi should be commenced during the current year itself. Post Office at
Needamangalam in Thanjavur district, which is in dilapidated condition should be operated from a new and own building. Post Office in Orathanaadu
is functioning in a rented building for the last 60 years. Since there is availability of land a new and own building should be constructed for
Orathanadu Post Office.

Union government should allocate funds for extension of world famous Thanjavur Saraswathi Mahal Library which is more than 300 years old.
Adequate funds should also be released for constructing an auditorium for the Tiruvaiyaaru Music College in Thanjavur.

Hon. Minister for Civil Aviation has assured to give priority for setting up of an airport at Thanjavur only when 46 acres of land is made available for
the purpose. I urge the Ministry of Defence to allocate land for the said purpose.

Union government should come forward to set up Mahila Bank one each in Thanjavur and Tiruvarur Districts.

I have been time and again writing to Hon. Minister for Culture for allocation of funds for carrying out 22 types of restoration work around the



UNESCO recognized world famous tourist centre, Thanjavur Brahadeeswarar Temple referred as Periya Kovil. I once again request that funds should
be allocated for that purpose on priority basis.

Vaduvoorlake in Needamangalam Union of Thanjavur District is in the control of Department of Forests. Thousands of birds from different countries
come to this lake. More than one thousand farmers are benefitted through this lake every year.

Union government has announced this place as a bird sanctuary. Watch towers in this place needs renovation and more watch towers should be set
up for the benefit of thousands of tourists who visit this sanctuary. Union government should allocate funds for de-silting work in this lake which can
benefit more than 2000 farmers of this area.

I have written to Hon. Union Minister for Human Resources Development for issuing orders for construction of additional classrooms in Mannar
Serfoji Arts College, Thanjavur.

The Southern Cultural Centre is located in Thanjavur of Tamil Nadu working ceaselessly for the welfare of artists of all spheres. Union government
should allot funds for repairing the buildings at this Centre which are in dilapidated condition besides constructing a compound wall.

Tamil University is located in Thanjavur of Tamil Nadu. This is the only Tamil University in the country. It has 1000 acres of land. There are several
precious trees in the University campus.

I therefore urge upon the Union government to release funds for constructing a compound wall around the Tamil University Campus in Thanjavur,

A stadium at a cost of Rs 6 Crore in has been constructed Vaduvoor Village of Needamangalam Union of Tiruvarur District. Work relating to some
basic infrastructure facilities is yet to be completed at this Stadium. In view of that sports events could not be held at this Stadium. I humbly request
the Union government to allocate an additional fund of Rs. 2.5 Crore approximately for timely completion of this project. Thank you.

*SHRI T.G. VENKATESH BABU (CHENNAI NORTH): It has become a routine that unmindful of the nature of expenditure, in every session, the
Government comes out with supplementary demand for Grants for approval of Parliament.

India has ranked a lowly 130th position in the human Development Index in the list of 180m nation and it is a worrying factor. It seems that
stagnancy in education, women's empowerment and poverty continue to drag the country down. Serious efforts should be taken to improve the
situation.

Consumer Inflation rose to a 14-month high while wholesale deflation narrowed due to higher food inflation. Industrial production also continued to
slowing down and it is a serious cause of concern. Government should take proactive measures to boost the industrial production and arrest the
rising inflationary trend.

As regards health, though the government is committed 'Health for all', it seems that the desired goal is difficult to achieve. Under-nutrition,
malnutrition, hunger, child mortality, maternal mortality still persists largely. Government should ensure that no citizen die for want of medical
assistance. Essential medicines should be made available at affordable costs. Adequate financial assistance should be provided to develop primary
health centres and governmental hospitals. AYUSH system of medicines which are cheaper should be promoted and it should reach the common
man.

The farmers of our country are in distress. Frequent natural disasters damage our crops and causes huge loss to our farm output and the farmers
are thrown into the debt trap. Incidents of suicides by farmers are increasing year after year and they lack latest techniques. Therefore, our farmers
should be educated and provided with interest free loan and their past debts should be waived off and they should be protected from the hands of
money lenders.

Over the years, the allocation for various Heads have been reduced drastically. Moreover, the percentage of States' contribution of expenditure on
various schemes has also been increased and the States are not in a position to shoulder the heavy burden with their limited resources.

As regards Sarva Shiksha Abhiyan (SSA), the attempts to unilaterally further reduce the Center's share of the funding from the present already
reduced level of 65% to 50% is contrary to the interests of the States. SSA is a very important scheme intended to achieve the national goal of

universal .Elementary Education and the 14t" Finance Commission has recommended SSA as one which would continue to be fully supported by the
Union Government. To back on the assurance given in the Union Budget 2015-16 which has also been voted by parliament is improper. Tamil Nadu
has been fervently working towards ensuring access to free education for children in the age group of 6-14 years and children belonging to weaker
sections and disadvantaged groups. The sudden and unilateral decision to change the sharing pattern from 65:35t050:50 will jeopardize the
implementation of SSA in Tamil Nadu which is undoubtedly a national Policy. I shall, therefore, urge upon the Union Government that as demanded
by our Hon'ble Chief Ministe; Amma to provide at least 75% of funding for the SSA and in the interim, immediately restore the sharing pattern for
the SSA to at least the existing ratio of 65:35.

One cannot forget that number of districts in the State of Tamil Nadu become the victim of the recent destruction and devastation caused by the
four rounds of floods. In this calamity, there have been damages to infrastructure as will as to private property of many thousands of families. Many
households have lost all their personal effects and domestic durable assess which are very valuable and cannot be adequately compensated through
the existing structure of relief payments. The Central Grant provided to the State is not adequate. Banks and insurance companies should come
forward to assist the flood affected families to rebuild their lives. In this regard, our Hon'ble Chief Minister wrote to the Hon'ble Prime Minister
quoting some suggestions for providing assistance to the affected families and I reiterate here to consider the suggestions positively. Further, the
recent unprecedented calamity in Tamil Nadu may be treated as a National Calamity.
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*SHRI OM BIRLA (KOTA): I welcome the second Demand for Supplementary grants 2015-16, This government led by Honourable Prime Minister
Narendra Modi has taken several steps in improving the economy and implemented several schemes for the overall welfare of the state. In the first
Demand for supplementary Grants during the Monsoon session of 2015, the government showed the intent of pushing the economy upwards with an
infusion of Rs. 12,010crore for recapitalization public sector banks and 600 crore for Mudra Bank.

In the second batch of Supplementary Grants , approval for additional spending of 56,256 crore has been sought of which the cash outflow is Rs.
18,195 crore . among the major expenses, 1 appreciate the government's commitment to improvement of access to drinking water and sanitation in
the budget through Pradhan Mantri Gram Sadak Yojna .

Even the first batch of Supplementary Demand included 1,500 crore for the swachh Bharat Mission. The flagship programme of Swachh Bharat has
encouraged behviour change and usage of toilets. However, as per a response from minister in Lok Sabha, 48.38% rural households in rural areas
have a toilet. Hence it is important that the programme for cleanliness and providing sanitation with building of toilets be continuous process. A
sustained effort is key to improving the overall improvement in sanitation in the country. An additional expenditure of 2,155 crore is vital and I
support the expenditure sought for the same.



As far as the Pradhan Mantri Gram Sadak Yojna (PMGSY) in concerned, it is one of the most successful schemes launched in 2000 under the
leadership of Honourable Atal Bihari Vajpayee. The aim to complete connectivity in rural areas under PMGSY mission to connect rural areas was set
at 2022. However, the honourable Prime Minister Narendra Modi has rescheduled the completion date to 2019. It must be noted that there was and
increase in allocation for the programme in 2015-16 to Rs. 5,000 crore and allocation to states standing at Rs. 15,100 crore. The programme so far
has connected 63% of unconnected rural habitations. And in order to complete the connectivity to all villages the scheme rightly requires further
allocation. Hence I Support the Demand for Supplementary Grant of Rs. 3,000 crore under PMGSY.

I welcome the decision of using Rs. one crore for establishment of National Institute of Pharmaceuticals in Rajasthan. However, there are few things
I wish to suggest to the honourable finance minister, the 2010 budget had promised creation of a IIIT in Ranpur , Kota. IIIT Kota's sessions are still
conducted in Malviya National Institute of Technology (MNT) in Jaipur. There is a need for adequate funds to complete the development of the Kota
campus of IIT in Ranpur and ensure it is functional scon.

In the Supplementary Demand, the Government has sought spending of Rs 198.95 crore for Heavy Industries with revival package for Heavy
Engineering Corporation Limited and NEPA Limited. The Instrumentation limited in Kota is on the verge of closure and is in dire need of funds. I
request the honourable Minister to kindly allocate funds soon and ensure revival of Instrumentation Limited.

I urge the government to allocate special package for cleaning of Chambal river which is plagued by industrial pollutants. Better funding of the
project for cleaning the rivers will also contribute to protecting the environment.

I appreciate the government's efforts in improving access to drinking water through National Rural Driniking Water Programme. I would urge the
government to implement a special package in improving quality of water in Rajasthan. The groundwater has high fluoride levels in several areas
that have severe health hazards. As it is, Rajasthan is state which faces low rainfall. And hence a package to implement infrastructure for water
purification in Rajasthan will go a long way in extending the government's efforts to provide potable drinking water.

[ also support the Rs. 5735.74 crore-demand by Defence Ministry "for meeting expenditure towards increased rate of relief in pensions and growth in
pensions" along with " payment on court order" . I am glad that the funds will ensure proper implementation of the One Rank One Pension scheme, a
commitment that the government has stayed true to.

I wholeheartedly support the second supplementary demand for grants 2015-16 and Demand for excess Grants 2012-13.

HON. DEPUTY-SPEAKER: Now, Shri Jayant Sinha will intervene and afterwards hon. Finance Minister will reply.
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s AR Bt aew A fvaen wd 8 a1 E at St ancliden g8 2 3 alell of war & [ awft g 8, wdldl ¢ &, as swer &) apr s 3! wAcdiSes daer w2 3= at s
zrd @gT 2, Tt ol §) woga @ fame safere e srr & R 143 wisslar wofterer & asa sit Sdicygrer g3, 3 IoRIR ©F AR b AT wrsA s A B JoF U
Aot s2rpt ot aRs 3 3R A wug @A ordl gu &) PR it @i @i srrwestt 3, A A IADY 52 B2 Son areAn ... (i) AT AEst W Sz fifSmy & el or
wolc &b 291 oft 202 3ieeS Uot [ &) a6 e Mwh AWTOl &) $APT FUC TR &1 cilell of s arR e 8, afifSen 3 gon &) anu amelt 2r1 221 I &, Afdeer st @t odl
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G121, ernfdn 2 st <t anet &1 sieft 3 I arvoroftar ARl @1 dga Hecaywl @A adren diadr g [ AMerer AfARRT Bt S U off, 32 v @ifer el 3 33 e st o
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gany foreor verseenic Yo 8, as el 8t on &) gt @ St Rpen & i s anorefter gemewict Sft &t e 2, anu srar stz A Afore Ky A fEer B sige-aic A yferer
BI3AEIcs @t & el of da> @1 zarar Zeran & &) 1 G9r01 Stor-aet 2Mston & aaa fven &) 4fds 2 eell b uret st @ w1 wer & siiR gror el I war & v el wel
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aict 3t 9 ama el @ wap ar it adren arsdn g 5 g et wiifea Wsaftew & frarr raa &) saar i @1 St Wewnt gomen 2, 3 Bog B grer s oft A w=ifes
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fora aiefl, e oRI sieft aen Faon iz gaaror A (ot srevr Steedt) @ Fuer A8k, ARHI ajica Sor &l spicmzen & Hdu & aal © @I vd @Az il 8 sl
33 aiferf¥ep Sit siférs wal AR ot gn n [edl 3s A @d 3 acena gan A1 Fannfde 3 6 dag & wdofa sad fre mide 8idl 8 7 amemwel Aol @, Bodlhl sa
aal 3 ool frn, aga sl € ariifes &3 Ac o, Sl Iords sl b fAueil 3 =1 IoTa! Sil TR e b Slordr & el 9fS gu e &, 21 adl & [ ®l oM 301 B2 3AHT
37 AIDR 307 53 AGol DI A6l MBI BIal T YR e &)

agiGe, A8 Al Tuee 8 b gy fea & sreleazen, aga &t goildiqui zern 31 ar %2 8 v 2w o 75 gy Rea 3 sefemzen 3 Sit Jiae ane & a ot o @t 10-12 e 3
Wb AR dwe B Po fes amt &) g1 fea e o3 39 goild! @1 Awmen wwar e dftser et iz 3 g der gaer @2 g & e Soll B selerazen @1, vw gAY S B I
YK USTI 8 3R1F USAl &) PR ¥l 3 <16l 62 a6 Se dl §¥ [Pa 3 320! 3R 8P 3PR digell 3ol il @t Sidcy @2 & a1 digen & aic? elerzen il aifer 3
el smme Al 33w it srwz g fea @ @em The global economic has got integrated. gz vw uftvie s & @5 2 st geiifern Jliz Aae muft-wsft 10-12 et ¥ v arz
A 81, q aafts o AR D arg e ot a3 Crisis, volatility, turmoil — this has now become a new global norm. Therefore, to deal with this situation,
it is extremely important for us in India to make sure that we strengthen our domestic economy to such an extent that we become resilient to a
large extent or to the extent possible to these kinds of shocks which take place in the economy the world over.

Where do we stand now? If we look at the world, almost with every periodic estimate, the IMF has been lowering the estimates of global
growth. So, the world is moving slowly. Not many people are able to predict how long this slow pace will last. A year and a half ago, nobody had
predicted where the oil prices will move to or what is going to be the movement in the next one year to come. So, a large number of prices of oil
commodities, metals and even a number of food grains are at a low level. This has impacted a large number of economies. The United States has
shown some improvement. At times, it is patchy. Europe has been struggling in the last two years. There have been some isolated cases in Europe
which are moving up. Russia faces important challenges. China has slowed down. Brazil is contracting. And, in these circumstances, India
unquestionably, amongst the larger economies, has the highest growth rate. We had anticipated at the beginning of the year, as Shri Premachandran
has mentioned, that we could try and touch the 8 per cent figure this year. But, if we look at the challenges which have impacted us — because the
buyers have slowed down, the other countries have slowed down — the export sector has contracted.

But when we speak in terms of the contraction of the export sector, we must bear in mind the contraction as far as India is concerned is not in
volume, it is in values. For example, 18 per cent of our export basket is refined oil. So, 18 per cent remains 18 per cent. The volume of oil remains
the same but when the price of oil falls to below $ 50, the value is declined. So, the export sector itself declines; the imports have also declined
because the values have contracted. So, the first obvious sector which has been impacted because of the global slow down is the export sector.

There is a second important challenge we must bear in mind. We have had two consecutive years of less than normal monsoon. e &t ad
aaaner 12 Glardl afiz 14 Gadt asar 38 2 iz apr e 100 adl a1 sferara oft Sxa & o aseft Daft Beafer ardl aid @ aemean offar ad azaner war 2 &) Afdsar &1 ad asa
3 3, safem s 3wafla aon s & Ry aeien ad yuven aif2e I only hope that the rain Gods are as kind to this Government as they were to the previous
Government because the previous Government saw a much better monsoon. as ues gt goilet &) v dordt goileft oft 3, it Bray oo amersflr el o
e & 7191 &g sdlosrs w2t 3 @ siota ordf & [ Brsft 8iey, St grsde Jaez &, st st areleazen ¥ e ager amava &) o/ arelerazen dsft 3 andY agedl & afiv ared
aretrer 8 & ot forsft gy sarar Asft A andt agen 2 sl ww A war AR B Hu 3AD! Prskaen oft war Al B

Private sector moves ahead must faster than the Government. But when there is a challenging situation, private investment slows down. In
India, private investment slowing down is for one more reason also. The private sector during the last Government had overstretched itself. The
banks have been extra liberal with some of the companies. I can see Mr. Salim smiling when I say this. Therefore, having overstretched themselves,
they had expanded their capacities, and when demands were slow, they are not able to utilise this full capacities. Notwithstanding these three major
adversities, it has been a challenge on us how then to make the Indian economy grow. In the world, economy slow, countries are contracting, trade
is contracting and narrowing. Then how do you make India grow? We can take some satisfaction, and underline the words, *some'. In the fact that
we have even today the fastest growth rates among all economies. So, these adverse factors are preventing us from reaching that eight per cent
figure which Shri Premachandran mentioned. But a series of reforms and positive steps that we have taken, our growth estimates are in the range of
seven and seven and a half per cent. We had predicted and estimated a fiscal deficit of 3.9 per cent. I hope we will stick to that deficit. Mr. Nishikant
Dubey had mentioned that we must not over emphasis the fiscal deficit. If I understand his argument, and if I put it in my own language, the
argument is thus, when the private investment is slow, how will we get the economy to move? So, you need private investment6 to increase. If you
compromise on public investment or you narrow down the plan size or planned expenditure, then, public investment will also reduce. Therefore, your
growth itself will be impacted.

There is a difference between what the previous Government did with regard to fiscal deficit and what we are doing. One of the reasons why growth
slowed down in the UPA Government was that they would give an ambitious fiscal deficit figure and then towards the end of the year slash down
expenditure. So, expenditure as far as Ministries are concerned, as far as schemes are concerned would be cut down, the monies which are to be
given to the States would be cut down and once you cut down that expenditure, growth itself will slow down because economic activity is slowing
down and then at the end of the year, you say, 'I have achieved the fiscal deficit figure'. You can only achieve the fiscal deficit figure in two ways;

either you earn more or you spend less. Therefore, Mr. Nishikant Dubey has a valid point when he says that by spending less, there is no point in
meeting the fiscal deficit figure because then you do not create jobs, the economy does not expand and so, our policy has been to have a balanced
exercise.

Therefore, at the beginning of the year I had said that the journey to the figure of 3 per cent fiscal deficit which was to be covered in two years, we
will take three years to do it. This year, I had a modest target of only bringing down fiscal deficit from 4.1 per cent to 3.9 per cent. But eventually
last year we ended with a fiscal deficit of 4 per cent. So I have only a small journey to cover to achieve the target from 4 per cent to 3.9 per cent and
we are possibly going to achieve that target. Therefore, after a number of years, the current year will be a year where it is not 3.9 per cent fiscal
deficit which is important, but the quality of that fiscal deficit will also be important. We will achieve that fiscal deficit target without cutting any
expenditure. So, what we have promised to schemes, what we have promised to Ministries will not be cut down and what we have promised to the
States will also not be cut down. At the same time, tax refunds will not be deferred to next year; we will discharge those liabilities this year and the
quality of fiscal deficit will be much superior to the quality of fiscal deficit that we had in the previous years.



Similarly, with a moderately good GDP growth figure, the fiscal deficit under control, the current account deficit which we planned to about 1.2 per
cent, we intend to achieve that. Our foreign exchange reserves are high and if we look at the different sectors of the economy, the manufacturing
sector, under the UPA Government, had almost become flat and, therefore, manufacturing was not growing. One of our biggest challenges was to
invest in infrastructure and we had to add to the manufacturing sector and investment. When the private sector investment is slow, this growth is
being achieved by enhancing public investment and also by enhancing and enabling the level of Foreign Direct Investment.

My friend Prof. Saugata Roy has a problem with Foreign Direct Investment. I fully support the Government of West Bengal in the investment
initiatives that they are taking and I am glad that even the Government of West Bengal is not following his advice. You will have to realise that
economy cannot grow till there is adequate investment and investment will come from wherever money is available. If we try to adopt a stand that
we do not want investment, then how are new industries going to come up, how are industries going to expand and how is infrastructure going to
expand? How are new jobs going to be created? How is the Government going to get more revenue? How is the Government going to spend on
MGNREGA and Gram Sadak Yojana? spr sedecdic &t ordl amuen, 21 Sor 3t forder & ordl alon 3iiz 3pR foreft i & urt 531 acp @ el & Al ATeel a1 AFDIE A 30
28 & w el gfown 3 el G & ali2 amel o qA Rrea @6 a1 & o5 aea e deft A agal arclt arfeaeer 2 they call it the bright spot. Then, even foreign
investors are finding it possible to invest in India because there is more economic activity that they see here.

ql. 3ie1e IRT (acar) & fUmd o Al 3 @1 as1 3sdeciic amn &7

SHRI ARUN JAITLEY: Between last year and this year, it has increased by 40 per cent. If you address this question even to Dr. Amit Mitra, he may
not agree with you because even in your State it is coming and it is rightly coming.

One of the high points of Indian economy today is not only growth but the fact that it is coming almost in every State. When I say every State,
I am underlining the word 'every'. I mentioned West Bengal in your context. Every year, West Bengal is organizing global investor meets. Madhya
Pradesh has done it; Rajasthan recently has done it. Gujarat used to do it. Now Karnataka is doing it. Andhra Pradesh has been in the forefront.
Telangana is doing it. Chief Ministers are going all over the world. I do not know why you are grudging the Prime Minister going all over the world. I
feel proud every time the Prime Minister gets the largest audiences in other parts of the world, and you are grudging the Prime Minister. I am not
grudging all the Chief Ministers. When the Andhra Pradesh Chief Minister goes to China or Japan or Singapore and they say we will collaborate in the
building of the capital, it is a good sign. In Kerala, there was initial resistance. Even Kerala has opened up its port sector now to the private sector. If
the port sector in Kerala can get the sea traffic from Colombo, there will be more jobs in Kerala. That is a positive sign. So, States are competing
with each other. Rl 21E &0 2@ a3 4

SHRI RABINDRA KUMAR JENA (BALASORE): Odisha has got the highest FDI.

SHRI ARUN JAITLEY: This is a proud factor. Did you realize when the World Bank released the ease of doing business amongst the States, out of the
first five States in India, three States were those which have the largest tribal population: Odisha, Jharkhand and Chhattisgarh.

SHRI MOHAMMAD SALIM (RAIGANI]): Thanks to the mines.

SHRI ARUN JAITLEY: Thanks to the mines and therefore if mines, instead of being mindlessly given to people free of cost; mines were being given
mindlessly to people free of cost only to mine and exploit. Now, Odisha has a policy that they say, make value addition here. So, when Odisha asks
people to make value addition here, they create jobs in Odisha. Townships will come up; schools will come up; colleges will come up; hospitals will
come up. So, what is wrong with that investment? Therefore, it is this investment which is responsible when the world is slowing down that you are
moving.

fiedt smrE Yerd $otol doirel & Sl Jad @ 3 sedsedicy Aer & swes vonda gu, and there is FDI of Rs. 40,000 crore in a State like Bihar. 3fiz sedscsi asiar 4,
GE and Alstom, two international majors, for the first time, have come to Bihar. 32 srwliie & oft elor asi &, s eltor oft asi & iz @1 w1 AR & swes
3P G 3 YR B &S el cP & 3z asl siiea fgue At &, wafterdt gfercr sndsll, o svsRewa yforcar smish sl Rz A oY 531 fee & @ order st ordl & aY aen
fergrz &t sz Jlowt 3r Sft B awt marass we § @ & weadin s oft.4. safer ordl aifén o & St e 8 & wud ordf e 3@ & If dollar stops coming into India
then the rupee-dollar parity would be further disturbed. So you need more dollars to come into India so that the party is also maintained. safere
sdReiic A 391 B G2 My, IAD e & o ARV dotton 8, 3 e ofifrt wormeft &) 321 fore &2 w1 @ YRR ween &) SARTE 3PR &2 Asw vp-gRIe A A6 yferugt
ot @2 & Rp 31 o= d1 SeneT $ARTde 3, Al A6 agd JcHl aKd &) RN Gl G9l df O HEicl dellell &, Al A6 Alaic] dolloll & Kb 51 YR 1 oia oft wid forder ame, At g1
3MiGYerol g @2 & 3fiz fpefl ywre O wid o Ad7?

I will just say three issues because everybody has said more money must be granted to these sectors. When we took over, there was a slowdown in
the economy. Manufacturing was almost flat. Two days ago when the manufacturing figures came out, the IIP figures, for the first time we have
gone back to 9.8 per cent last month. Some people feel that it may be Diwali effect of October that people make more purchases but it is a positive
figure. The average of eight months is still 4.8 per cent. So, there is a slight pick-up as far as manufacturing is concerned. With regard to the
accounts of the Central Government, the Government said that they will maintain fiscal deficit, and for a good quality of fiscal deficit, the Finance
Commission said: "Give 42 per cent to the States.” s @ ara ar-arR andt 3 fp 521 4230 @ 3a1 B e anuar a=n f=n? One of the suggestions was that
some of the Centrally Sponsored Schemes, therefore, should be shifted to the States. We shifted some of them. The Chief Ministers' Committee of
the NITI Aayog has given some report which is under consideration. Some CSS grants have come down but 32 per cent has become 42 per cent.
Overall, what is the figure? I am giving you the figures of the last three years. What was the amount that was given to the States in 2013-14 with all
the CSS money and everything? In 2013-14, Rs. 6,29,842 crore was given collectively to all the States. Last year this figure became Rs. 6.80 lakh
crore. After the 14t Finance Commission, this includes whatever is reduced and whatever is gained, I mean, what is the net, Rs. 6.28 lakh crore and
Rs. 6.80 lakh crore has now become Rs. 8.39 lakh crore this year So, the States will collectively get Rs. 1.59 lakh crore more, It is a good sign
because when States get more then they will spend a large part of this money on poverty alleviation schemes, on social sector schemes and also on
physical infrastructure. serz 2rser sft 321 ef¥grorer 431 @t 3ot witoromal 3 xrct w38, @1 3213 oft Jor @1 farsTar AGan 3

My problem with the Central Government accounts is that for the 14th Finance Commission this year I would have had Rs. 1.59 lakh crore more. So,
wherever I had to cut down, I could have added there. But even then we have tried to maintain the total social sector expenditure more than last



year despite being 10 per cent down. This year there is not going to be any significant difference between the Budget Estimates and the Revised
Estimates which has been there every year. As Mr. Premachandran rightly mentioned, Indirect Tax revenues have gone up. Let me only correct him
to a limited extent that even without additional revenue measures, Indirect Tax revenues have gone up. On Direct Tax we are lagging slightly behind
but on Indirect Tax we are ahead of our estimates.

I have no doubt in sharing with the House that because of the situation created by low oil prices, we are able to utilize it for larger public advantage.
A part of the money which is saved has been transferred to the consumer. A part of it goes to the Oil Companies because the Oil Companies have
also lost a lot of money. We cannot have Qil Marking Companies, which are PSUs that lose money. An oil company bought oil in future purchase at
80 dollars and it now has to supply it at 60 dollars. So, at one stage oil companies were down by Rs.30,000 crore to Rs.40,000 crore. So, their losses
have to be covered. Now, they need money for more pipelines. A part of it which we are using for that is also going in the interest of the economy,
and the entire money which has come by either cess or excise to the Central Government is being transferred to two areas — highways and rural
roads. So, the highway sector had earlier come to a complete standstill. When Shri Gadkari became the Road Transport Minister, first 17 contracts
did not attract a single bidder. gz1 aréa Jraes Garensat 81 gaor e, safen 301 uféeras Fif3er asef #ft; Now, the highway sector has got moving.

Therefore, sit @ e &, ©= 3 USd a1 Sl S 8, @ derdt 8, Al ag Tsa @1 ot gEier war &, siir Jso o it yeer oxar &, a&d o oft geier o &, at
gafere oftor f322il 3t o1 A3 o Sor HY aeferazen A e df aier s 3,

w aRfFefy, dell o war R daer & aar Befr o? o Feordt &g B, adeifrs &g & da &, 3o dar & Rl aga geildiaef eff, The banks are facing a very
challenging situation. I have no hesitation in taking the House into confidence. Some people feel that the best appointments either as executive or
even on the boards are not being made. Nobody was responsible. A large number of loans have been given indiscriminately. So, you have NPAs
hovering around six per cent; you have stressed assets again around six per cent. The actual figure could be even slightly more. So, we have
stressed assets and NPAs of this value. This is what the legacy. So, the banks need to be corrected. You need to put more money into the banks;
you need to recapitalize them. So, in the first Supplementary, I have recapitalized partly; hopefully in the third Supplementary I will recapitalize
them. In the next year we will have to continue this whole process — put more money into the public sector banks. But then you have to address
each of the sectors which have caused the stress.

el o 18 worrol B e 43 fre) s srenf¥disr aiz widacs] w1 sprst ad a1 3, M dax o1 Wde @t aidl gsm This was the stress sector. Now, the highways have
started moved. That sector is being addressed.

The second sector is steel, and steel is stressed because of external factors. zar @i 331 g 3 e goren &, 33 Bl A wa g3 B Ju aelr A e
[Egermor 9 am a1 &) Sl Sfter g 3 &1 2 3, 33 SARew dsulsril w1 g1 ¥&e ol fasen & iz ¥ &1 dufera are 3 ) ster & duferit a1 St Jas A o Rren 3,
321 A3 ot A araan ordf w2 urelt &) ers Jerzen fwelt s &5 werr A efty st IS ser ordl gt sy grn 3 Sra Sfder gl &, ot Sitfer B Raerw wisard et &) worer s
oft agré &, sarar Awons vaerer off fren &) sor oyl 331 Aaes & ot aweflw e dardt &, 33r0T g2 w3 5 e B e waar 301 38 §)

dforer &, @eiifts ao Fra sl b oft yfrfaifdr 8, ag fRsweh o1 en Rl B & B us Beftr 2 @5 sner S & Rl B dGorar vals 3, Bz wafy 8 So, we are
producing sufficient. We have a distribution network. @fser sia 21wl 3 smen o sT6fiftr, qora 32 die @ A1 IXW B P sl B col en iy o s &
Rrdeorer dusll 3, as Blarr A @ s B Hu2 Iuwilent o Rsrefl &) 32T 3R v gan? i Baer A6 ©f 3a1e & § 5 ad 2008 3 s wwnr el o e
& Eaesinn wz 15,000 asdrs Hu ast swor ey o ad 2013 3 araer eadt wree arl ot a@ 15,000 asdtg suen @t s asdta 75,000 @3 B o ugd gt o A4a
75,000 @535 sudt was 315w A3w12 6t f@Asiell dsusfl @t Gon ot g1 ev¥en? etz 33 asie A A Joft an eloll vz Faw aendeh) was Rfte adtest gder orn 5 ag i A &
il a5t a1l &) Rsrell dvufare Yoft & Biediar oot 31 o & Rren e Jasi ot avar s am & anuas) afy aiffres 3ure oidl 331 Jo ity aiffrs 3urz ordl & Jasd o) aen sl «@e
& el sty sider @l siden) Rwell e & grer g3 AW ol g gool o e @ gara ol Reen sen? So, where we have a surplus power, power became a
stress sector because of the health of the DISCOMs itself. Now, the Power Minister has come out with a scheme by which the DISCOM problem is
being addressed so that immediate burden on consumers is also not there. But some hike will have to take place slowly, and that debt is being
transferred to the State Governments, which will have to issue some securities as far as the banks are concerned. That problem is being addressed.
So, the banking stress, which was an important problem, required to be addressed.

Coming to Social Sector, besides maintaining the expenditure, every time people make speeches and ask: "Have you cut down expenditure on
MNREGA?" No. We have actually increased it. We have increased the expenditure on Gram Sadak Yojana.

PROF. SAUGATA ROY: In MNREGA, it is the same.

SHRI ARUN JAITLEY: The full year is not over Dada. The full year is not over as yet. We are still in December; and one more Supplementary Demand
normally comes in February, so please wait.

Under our Social Sector Scheme Jan Dhan, over 19 crore accounts have been opened, it dian @ @itsrorRt arrff, tioror <t <o R 3fie w2t yemer 8 fop effe-
effY 51 Sor @Y $ealis afiz totos ardfta Gt WY WoTR, Jetadt AL e By ot 'er’ st a0l 9% &t 3 Ry s21 arf 1,22,000 wdls SR Iact BIe oY RERART W20t
arcl efell @l Biel) 31 i3 Aagiel I &91 cllel B3S ®I, 6 U P 3

3 et seTon WaeT AIERN b ST 531 ARfeaTen T agTol W1 PRI & Al A e & s A &g 3 iz 531 sifer, gforn el acr 3t § A a1 et aer A s IO
) dact ww azan 3 There is only one way. If we grow faster, we create more jobs; we get more revenue; we have more money to give to the States;
we have more money to give to the social programmes; and we have more money for infrastructure. So, the best response to poverty eradication
also is to enable India to grow faster. Therefore, those who try and put impediment in the path of that faster growth, are actually wanting poverty in
India to perpetuate. The best response to poverty eradication has to be 'growth' so that Governments have more resources, more job-creating
potential. Steps like the GST can increase India's growth itself by a percentage or percentage and a half. After all, today in adverse circumstances,
we are growing by seven to 7.5 per cent. Let us assume a situation that we are able to rationalize Direct Taxes, we are able to have a GST,

hopefully we have a better monsoon next year, global situation also improves, interest rates are coming down and real estate picks up a little. It is
not difficult for India to grow by another percentage or a percentage and a half and therefore, our real potential of reaching 8 to 9 per cent growth is
possible. Therefore, those who claim and want to be projected as pro-poor but will stop every reform step so that growth does not takes place and
poverty can perpetuate, they eventually, by this short-sighted vision, end up hurting the poor in this country.



Sir, the GST unquestionably was a collective wisdom of all political parties. The Congress took the initiative in 2011. They introduced it. Their two
hon. Finance Ministers approved the proposal and today the three conditions they have laid down are against what they themselves had proposed.
They are not here in the House but through you, I wish to convey. ...(Interruptions) Let me tell you I am thankful to you, I am thankful to your leader
Mamata Ji also who has openly supported it. Other Chief Ministers, Naveen Patnaik Ji, Nitish Kumar Ji, they have all openly supported it. When there
is a larger good, in fact, the biggest activist was the Left Front Finance Minister Dr. Asim Das Gupta. I first understood GST from him when I was the
Leader of the Opposition and he came to explain to us. ...(Interruptions) 1 am grateful to him. Therefore, it is now and our own potential as a
country will be realized if we are able to utilize all these reforms. The world is slowing down. We are a relative bright-spot and therefore, we must
seize this opportunity. The world looks at us to shoulder global growth and not send a message that Parliamentary democracy in India becomes an
obstruction to a reform process. It has never happened since 1991. Not a single reform measure has eventually been stopped by India's Parliament
and therefore, I would urge the current leadership of the Congress Party also to look at the history and the legacy they want to leave behind, support
these measures so that we are able to grow faster, we have more money, we can get rid of poverty much faster and we are able to sustain the
schemes for the welfare of the poor people much faster.

With these few words, I commend that these supplementary grants be accepted by the House.
HON. DEPUTY SPEAKER: If the House agrees, we can extend the time till the Bill is passed.
SEVERAL HON. MEMBERS: Yes Sir.

SHRI ARUN JAITLEY: Sir, I have one more fact that I want to state before this House that an issue was raised with regard to black-money.
Regarding some element of domestic black-money also, we have made some provisions in the Budget. If you deal in cash beyond a certain amount,
a PAN number would be necessary. Very shortly, we would be placing the notification that if you deal in cash more than two lakh rupees, a PAN
number would be necessary. I will be placing that notification very shortly before the House.

HON. DEPUTY SPEAKER: I shall now put the Supplementary Demands for Grants — Second Batch (General) for 2015-2016 to the vote of the House.
The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue and Capital Account shown in the third column of the
Order Paper be granted to the President of India, out of the Consolidate Fund of India, to defray the charges that will come in course of
payment during the year ending the 315t day of March, 2016, in respect of the heads of Demands entered in the second column thereof
against Demand Nos. 1, 3, 4, 6 to 10, 12 to 20, 22, 28 to 35, 37, 43, 47 to 51, 53 to 56, 58 to 63, 66, 68, 69, 73, 76, 77, 83, 84, 86, 88,
89, 91 to 94, 96 to 98, 102 and 104 to 109."
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The motion was adopted.

HON. DEPUTY SPEAKER: The Supplementary Demands for Grants — Second Batch (General) for 2015-2016 are passed.
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HON. DEPUTY SPEAKER: I shall now put the Demands for Excess Grants (General) for 2012-2013 to the vote of the House.
The question is:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order Paper be granted to the President

of India, out of the Consolidated Fund of India, to make good the excess on the respective grants during the year ended on the 315t day
of March, 2013, in respect of the heads of Demands entered in the second column thereof against Demand Nos. 13, 21 and 40."
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to the Vote of the Lok Sabha
The motion was adopted.

HON. DEPUTY SPEAKER: The Demands for Excess Grants (General) for 2012-2013 are passed.






